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DISCUSSION   ON   THE   WORKING    OF 
THE   MINISTRY   OF   DEFENCE 

SHRI LAL K. ADVAN1 (Delhi) : Mr. 
Deputy Chairman, Sir, for the Ministry of 
Defence, this year, 1971-72, has been the most 
important year in the last 25 years, and perhaps 
the most glorious one also. The Ministry in 
general,and our Armed Forces in particular.have 
earned gratitude and appreciation for the 
amazing manner in which they have acquitted 
themselves. I deem it my duty on this occasion 
while initiating this discussion, to offer my 
tearful tributes to the gallant soldiers,sailors and 
airmen who have laid down ther lives for the 
freedom of Bangla Desh and for the defence of 
the nation's integrity and sovereignty. The entire 
nation is proud of them. Because of them, 
India's credit with the world community has 
risen very high. 

This, however, is not an occasion to indulge 
merely in congratulating them or ourselves on 
what we have done. I think it is time that we 
overcame the euphoria that naturally followed 
in the work of that victory and did some hard 
thinking about the situation, about the problems 
that have arisen now and the problems that we 
see before us. When I refer to the problems before 
us now, I must refer to this morning's report in 
which it is stated that five pickets that we had 
captured in the last war have been recaptured by 
Pakistan. 

Only last week there were the incidents of 
Tithwal and a series of border violations in 
Jammu and Kashmir. This morning's papers 
also report that there have been continuous 
violations in the Shakargarh Sector also. 1 am 
really amazed how these incidents are being 
viewed casually by the Government of India. As 
it is. it appears that they are being taken very 
lightly because even while all these violations, all 
these border incidents are going on, there is 
serious and earnest talk about the proposed  
summit. 

Mr. Deputy Chairman, I am reminded of 
1960 when everything was set for the US-Soviet 
summit at Paris and there was a small incident 
of a U-2 spy plane.   It was a small 
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had bsen going on for a long time; only the 
Soviet Russia came to know of it then .That is, 
when the plane was shot down. I am reminded 
of it because Soviet Russia's reaction to that 
episode was entirely different. Khrushchev, 
who was the then head of the Slate, reacted to 
the episode in a very firm manner. Because of 
that episode, he abruptly called olf the summit. 
I am surprised as to why the Government of 
India, which is prone to emulate and copy the 
Soviet Russia in so many matters of much less 
significance, has been hesitating to take a leaf 
out of Soviet Russia's experience; in such a 
very important matter there is need to take 
lesson from their experience and let Pakistan 
know.let Rawalpindi know that its misconduct 
is not going to be taken in a casual manner and 
that there will be no summit unless these five 
pickets and the two Tithwal posts are handed 
over to us and the cease-fire line restored to what 
it was on the 17th December, 1971. Any 
occupation thereafter has to be restored before 
we talk of the summit or before we enter into 
any talks. 

Sir, our army perhaps is the world's fourth 
largest army in terms of manpower. Consi-
dering the strength of our army, I would say 
that it is rather ill-equipped. We make very 
little investement for capital equipment, consi-
dering the sizeof the army. Ill am not mistaken, 
we spend something like 15 per cent of our 
Defence budget on our capital equipment 
which, for a country like ours, with problems 
like ours, is a very low percentage. For 
comparison's sake, I might point out the case 
of small Rumania in Europe which has an 
army of 1 lakh and 30,000 and has 1700 tanks 
whereas with our army of nearly one million, 
that is 10 lakhs, we have just 1200 tanks. This 
is an example which 1 cite to show that our 
equipment is not commensurate with the 
strength of our army. There is need to increase 
our outlay on capital equipment for the army. 

There is another sphere of defence activity 
which, I t h ink ,  needs more attention than it 
now receives and that is research. The Report 
mentions that we spend something like 1.8 per 
cent of our defence outlay on research. This is 
a very low percentage. I compared it to the 
research outlays in other countries and I find 
that ours is extremely low. Perhaps this is so 
because research never brings about 
immediate results. Research takes a long time 
to produce results and, therefore, naturally 
there is an inclination to go in for invest men is 
Which   bring   about   immediate   results.   
But 

needs to be done in the field of research than 
what we are doing now. A more complicated 
problem in this is that there is little co-ordination 
in the various spheres of research that is going 
on. I am told much of the space research 
pertaining to propellants, propulsion systems, 
etc. is done under the aegis of Atomic Energy 
Ministry and there is very little co-ordination 
between the Defence Ministry, which requires 
these systems, this know-how and he knowledge 
for the development of its missiles, and the 
Atomic Energy Ministry. Of the three wings of 
the Armed Forces, till now the Navy has been a 
kind of Cindrella, always neglected. It was 
perhaps presumed that our strategic needs did 
not require that we expand the Navy so much. 
But the last war has proved us wrong. And in 
this last war the Navy has ecquitted itself with 
great credit. Of course, all the three wings did 
their best, but the Navy far excelled even the 
expectations that we had made of them. Its seige 
of the Karachi harbour, and the manner in which 
it blockaded Bangla Dcsh was really creditable for 
the Navy. 1 think, we should pay more attention 
to it. Today we spend only about 6% of our 
Defence outlay on the Navy. must be 
augmented. And this must be augmented 
particularly because the Indian Ocean has 
become the great arena of rivalry and 
competition between both the super-powers. I 
notice that in the Ministry's Report this year very 
pertinent facts have been noted about what the 
United Slates has been doing in the Indian 
Ocean. It has been said that the United States is 
building a communication base in Diego Garcia 
in the Chagos Archipelage, and thai it has 
concluded an agreement with Bahrein for the use 
of the old British base by the U.S. Middle-East 
Fleet. But nothing is mentioned about Soviet 
Russia except a passing reference to great power 
rivalries. 1 think, there is need for this House to 
be taken into confidence as to what Russia is 
doing in the Indian Ocean. To my knowledge, 
Russia is as actively building its bases and 
building its strength in the Indian Ocean as the 
USA is. We should be concerned with both and 
we should try to see that our present Navy is 
absolutely restructured. Only today's morning 
papers carried a headline saying that the ships of 
the Indian Navy are running on "borrowed 
time". This Report itself has admitted that 
"except for some acquisitions over the last five 
years the fleet continues to consist of aging 
warships which continue to maintain their 
effectiveness but present difficult problems of 
refit and reequipment". I am sure that the 
Minister, while replying to this debate, would 
enlighten the House as to what he proposes to do 
in order to make the Indian Navy a modern and 
up-to-date instrument of 
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Now let me turn to the field of defence 
production, about which the Minister for 
Defence Production has announced in the other 
House that we are in a position even to export j 
defence hardware. Much has been said about , 
achieving self-reliance in this field. 1 remember, 
on the 15th of August last, Mr. Vidya Charan 
Shukla said that we would be able to achieve 
complete self-reliance in the field of sophistica-
ted weapons "in the not very distant future." I 
do not know how close is this not distant future, 
but this 1 do know that there is one important 
weapon, field gun, about which we launched a 
project about five years back. But little progress 
seems to have been made in these five years. It is 
quite likely that the supply of 100 or 130 field 
guns, which we have received from Russia, has 
somewhat made us complacent in this field and 
we are not devoting as much attention today as 
we should. 

Similar is the case with marine diesel 
engine. There is mention in this Report also 
that it would go into production shortly. But 
this project also had been launched long back 
and it was expected to take shape much earlier 
than now. But it appears that the assistance 
that we received from Soviet Russia for which 
we are very grateful to that country has made us 
slightly complacent, and indifferent to the 
needs of self-reliance and indigenisation. 
There is a feeling, particularly among our 
neighbours, that in India a sort of umbrella 
complex has been growing vis-a-vis Soviet  
Russia. 

It is imperative that we do away with this 
complex. Our efforts towards self-reliance 
must proceed on a brisk pace. India must be 
self-reliant not only in wheat and fertilisers 
but also in military hardware. 

I just referred to the statement of the Mini-
ster of Defence Production about the export of 
hardware. 1 am sure he will concede that the 
export of weapons and armaments cannot be 
conducted on a purely commercial basis. It has 
to be synchronised with the policy of the 
country. I do not know to which countries they 
have sent or propose to send arms. The 
Government may be having some mechanism. 
It is quite likely that unless we are careful 
about, it, Ministers, who go here and there to 
various countries, will be confronted with 
demands for military hardware and they may 
make some commitments which may not quite 
fit in the policy of the Government. Therefore, 
important countries, particularly democratic 
countries, have always evolved a sort of special 
mechanism for the conduct of export trade in 
the field of 

started exporting arms, there is need for ensu-
ring a systematic machinery which looks after 
this  field. 

There is another field also in which much 
needs to be done and lhal is the field of air-
craft manufacture. In the last war, our aircraft 
proved very efficient, but those in the Air Force, 
connected with it, have always been 
complaining that we are somewhat lagging 
behind in respect of striking in aircraft. In that 
respect much needs to be done. This Report 
itself admits it. Il says : While the efforts in the 
direction of 'indigenisation,' of aircraft mate-
rials and'stores have achieved some success in 
this vast and complex field much remains to be 
done. Much which could have been done has 
not been done. The difficulty, of course, is 
there. It has lo be removed. 

1   th ink,   every  year  some  60,000  people 
from the Services retire.   Of them 45,000 are 
able-bodied,    middle-aged    perhaps    in    
their thirties who are willing to serve the 
country in various capacities.   Therefore, it is 
the duty of the Government to see that they are 
absorbed in the main stream of national life.   
Till now, the  arrangements  are  absolutely  
inadequate. The only  mechanism  that we have 
for this purpose,   is   the  Directorate  of  
Resettlement and the Soldiers, Sailors' and 
Airmen's Board. I think, I am revealing no 
secret when I say that  these Boards  are 
absolutely  ineffective. This Report itself has 
admitted that the Boards are not functioning 
satisfactorily.  My information is that the 
failure of these Boards is to some extent due to 
the fact that they are not able to secure the co-
operation of the State Governments or the 
district authorities to the extent necessary.    I 
do not know what is the reason, but it strikes 
me that it would be very useful if we have a 
parliamentary   committee to attend exclusively 
to the problems of ex-Servicemen. Just as we 
have a  parliamentary committee to  look  after 
the interests of the Scheduled    Castes    and    
Scheduled    Tribes, a similar parliamentary 
committee could  be constituted to look after 
the interests of the ex-Servicemen.      If   this   
recommendation   is accepted,  I am sure that 
committee can find ways  and   means  of 
seeing  that  the  district authorities and  the 
States themselves extend all the co-operation 
that is needed. 

As to the present Services, I have had occa-
sion just before the war and after the war to 
visit some of the posts and talk to some of the 
personnel.   I found a feeling of dissatisfaction 
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of (he officers in respect of the emoluments that 
they receive. It was rather an unhappy experi-
ence. While going to a post in a jeep, I asked the 
jeep driver what he was receiving. It was a 
forward post in Punjab. He said he came from 
Kerala. He had been in service for nine or ten 
years and he was reciving something like Rs. 
119 or Rs. 120 plus, of course, rations. It struck 
me that if he had been in Delhi and had been 
working as a driver or a chauffeur, h° might be 
receiving Rs. 200 or more, certainly more 
remuneration. If a Jawan in the Army receives 
such a small sum, I t h i n k ,  it is not fair to the 
Army and the jawans. Of course, it is not 
possible to make any financial computation of 
the risk and responsibility that they undertake. 
But we owe it to them to see that they receive 
an adequate salary. It is highly improper for 
our assessment of (he emoluments to be bassed 
on the assumption that the Jawan is a semi-
skilled worker or a semi-skilled labourer. This 
is not a proper way of looking at things. I 
would draw attention to the recommendation 
made by the Army Headquarters and the Air 
Force and Naval Headquarters about the 
formulation of pay scales and emoluments of 
the Jawan and officers. I think, this needs to be 
accepted. They made this recommendation in 
January last and it would be proper if we 
accept this recommendation in the wake of this 
war. 

In the Lok Sabha while replying to the 
debate, the Defence Minister said that the 
possibility of underground nuclear explosions 
for peaceful purposes was being examined. I 
do not understand why it was thought nece-
ssary to put the words 'peaceful purposes'. 
This is a maUer in which the Government of 
India need to shed all sorts of false phobias 
and false notions and come out frankly and 
openly and say that the country needs to have 
a nuclear bomb of its own and that we will 
manufacture a nuclear bomb. I recall that in 
the year 1960 or 1961 when I was a pressman 
I happened to attend a press conference addre-
ssed by Dr. Homi Bhabha. 1 put a question to 
him : "If the Government were to decide today 
to manufacture a nuclear bomb, how long 
would it take for us to manufacture such a 
bomb ?" Without a moment's hesitation, Dr. 
Bhabha replied that it would take just two 
years. I now recall this reply of his and I feel 
that we have wasted ten precious years. I would 
plead with the Defence Minister not to waste a  
moment  more   and  declare  unambigously 

nuclear bomb. In these ten years China has 
taken gigantic strides in this field and has been 
rubbing shoulders with Soviet Russia and 
America. I think, we should have no more 
hesitation. 

As I said at the outset there is no scope for 
any relaxation in our vigil on the borders, parti-
cularly in view of the incidents that have now 
happened. And we should also take note of the 
fact that the victories that we have achieved in 
the last war are due to the chivalry,gallantry and 
valour of the soldiers and the armed forces, to 
the Ministry and the Government and to the 
country as a whole but they arc also due to 
several other circumstances. Pakistan's own 
blunders have contributed also to this victory. 
Above all, 1 would say that in this last war, we 
had an adequate notice. Gen. Yahya Khan served 
notice as early as March 25, 1971. It was an 
eight months' notice. We may not have any 
notice in any subsequent war. In this connection, 
1 would like to quote from a writer on military 
affairs, (Retd.) Major-GeneralD. K. Palit, who 
has said— 

"In 1962, with six weeks' response time, we 
walked into a military disaster. In 1965, with 
four months between Kutch and Kashmir, we 
barely got away with a favourable stale-mate. In 
1971, we conducted a copy book campaign to 
victory, but it took eight months' response time, 
10 million refugees and possibly a million 
lives...." 

Major-General Palit says it is one million 
lives. But Sheikh Mujibur Rehman says it is 
three million lives. He says three million people 
had been butchered and massacred during this 
period of eight months. Whatever it is, it is a 
hard fact that our response time has been rather 
long. If, for instance, we are confronted with a 
sudden attack, are we in a state of readiness ? Or 
isthe small incident, reported this morning, 
indicative of the shape of things to come, the 
incident in which, because we were not ready, 
because we assumed that the Pakistanis would 
not do anything, we quit those five pickets since 
there was snowfall and we returned only to find 
that (he Pakistanis had entrenched themselves in 
those pickets ? Therefore, 1 say that these 
incidents of the last two weeks or so are an 
ominous warning that if 1971-72 had been a 
glorious year for the country, the coming year 
1972-73, can be a still more trying year for the 
Defence Ministry. I would like the Defence 
Minister to reassure this House that the 
Government and the army are fully  prepared  
for such  an eventuality. 
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SHRI  M. S. ABDUL KHADER (Tamil 
Nadu) : Mr Deputy Chairman, Sir, at the 
outset, I do congratulate the hon. Prime Mini-
ster and the hon. Minister for Defence for 
bringing out peace and prosperity in the land 
of Bangla Desh. And while I am supporting 
the demands of the Defence Ministry, I would 
like to make a demand for a proper perspective 
in the Defence Ministry, taking in view all tho 
difficulties faced by the whole nation, to elevate 
our motherland to the status of "The land of 
peace and prosperity". Of course, we have 
friends and foes encircling our nation. We 
have to build our defence strength in order to 
ensure the existence of only our friends. By 
saying this, I do not mean that we should kill 
all our enemies, because India is committed to 
peace the stable peace. Our national defence 
with proper perspective should never be a short-
term programme but a long-term prepare-ness. 

We are aware of the power rivalry in the 
Indian Ocean, the U. S. base at Diego Garcia, 
the British and American bases at Madagascar 
and of course, there may be the Russian bases, 
as the hon. Member suggested just now, in the 
Indian Ocean which we are not aware of. We 
are also aware of the American imperialism, 
sometimes posing as our friend and always 
inducing Pakistan to wage war against us. We 
are also aware of the nefarious games played by 
China and Pakistan. News-papers say that 
Pakistan has created two new divisions, fully 
equipped by supplies from China and America. 
I would request the Defence Ministry to take 
note of the fact that Pakistan is fast making 
itself much stronger. Vigilant we are, of course, 
and we must be. We have a very vast coastal 
area and 1 doubt if the Indian Navy is adequate. 
Our naval ships are 20 years old and our 
Vikrant, the aircraft-carrier, is also 20 years old. 
If we compare our ships with those of the 
Russians, even their oldest ships are only 10 
years old. So, my humble request is that we 
should modernise the Indian Navy. In regard to 
ship building facility to build our naval craft, 
the Hindustan Ship-Yard is not able to meet all 
the requirements of the Navy. Even today, we 
have to depend upon Poland for the supply of 
Turbo engines. I would request the honourable 
Minister just to look at Japan, such a tiny piece 
of island; she stands on her own legs. She does 
not depend upon any other country. India, even 
after a quarter of a century of independence, 
depends upon foreign countries for her military 
strength and it is a shame on us. Defence 
strength should not be dependent upon foreign 
countries.   If this 

that the sense of slavery in our minds has not yet 
been extinguished. We talk of much of self-
reliance and self-existence, but in action we do 
not carry them out. Indian Air Force is a mighty 
service. But it has to be modernised with the latest 
equipments. Maritime aerial survey has been 
manned by Air Force on behalf of the Navy. At 
this juncture, I would like to suggest that this 
must be manned by Navy itself. As for Indian 
Army, the mobility should be increased. 
Experienced army personnel say that we ought 
to have got Dacca in seven days, not in fourteen 
days. Full production targets of the Defence 
Production Factories must be achieved and there 
should be no idle capacity at all. Our jawans—
while talking of them I really feel sorry-are ill-
paid, ranging from Rs. 70 to Rs. 100 a month. In 
this connection 1 would like to say a few words. 
Immediately after the cessation of war, some of 
our honourable Members of the Parliament had 
bee to the forward areas to cheer up the jawans 
and enthuse the officials who have brought us this 
victory. One of the MPs told me just this morning 
that he had a heart-to-heart talk with those 
jawans and the general sense the general 
opinion, prevailing there among them was 
something painful. Our jawan, of course, all of 
us know, is a determined soul, a dedicated chap, 
a devotional man, completely and fully loyal to 
his country. He is there to safeguard the 
integrity, the solidarity and the sovereignty of 
this nation. But with mental anguish it seems that 
the jawans were reported to have said that they 
are remembered, embraced and kissed even, 
only at the time of war and once peace is 
announced, they are conveniently forgotton. 
What a pathetic life are our poor jawans leading? 
This sort of dejection and mental agony should 
be removed from the minds of our heroic Jawans 
who are the real backbone of our country's 
strength and stability. 

There is a diversified opinion with regard to 
the use of nuclear weapons. Some say we must 
produce nuclear weapons since our 
neighbouring countries like China and Pakistan 
are possessing them. Pakistan is being supplied 
with these nuclear weapons by the American 
imperialism. Unless we produce and possess 
nuclear weapons, the world, particularly these 
neighbouring nations, would think low of us 
and consider us cheap and weak and always^ 
try to dominate us; so we must produce and 
possess nuclear weapons although not for 
usage. And there are some others who say that 
we must not go in for producing nuclear wea-
pons since ours is a poor country and we must 



115       Discussion on working [RAJYASABHA]       of Ministry of Defence       116  

[Shri M.S. Abdul Khader] 

poverty is so vast and the magnitude of un-
employment is so big and when the economy 
is facing a crisis. The burden of producing 
nuclear weapons will become so heavy on the 
economy that it cannot bear it and the entire-
economy will collapse. And if the economy 
collapses, social tensions are bound to 
develop in our country. In that case, however 
sophisticated weapons we produce, national 
defence will be hampered on account of 
internal factors. It is not the weapon, but the 
people that go to decide the future of the 
country. When people totally join together for 
a great cause, no nuclear weapon could put 
them under slavery. What is happening in 
North Vietnam enunciates this truth. What 
happened when the American Seventh Fleet 
entered the Indian Ocean during the recent 
war ? Our moral superiority and the cause for 
which the whole nation stands are more 
powerful than any  nuclear weapon. 

I entirely agree with this kind of opinion 
and support the policy of the Government of 
India to use nuclear power for peaceful pur-
poses. 

I appeal to the government that we must 
have perspective to build up India by removing 
poverty and unemployment. We should make 
Indian economy free from crisis. We should 
attain self-sufficiency and self reliance. In this 
connection, I would say thai heavy defence 
expenditure should be gradually reduced. Year 
by year defence expenditure is increasing. Our 
economy cannot bear this heavy strain of 
defence expenditure. More defence expenditure 
means more tax on the masses. In 1960-61 our 
defence expenditure was only Rs. 280 crores. 
Now it has risen to Rs. 1,408 crores. And the 
major share of this expenditure is transformed 
into big business booster in capitalist society. It 
is the private companies and private capitalists 
that derive benefit out of this defence 
expenditure in a large measure. For instance, 
defence clothing and other materials are being 
supplied by private companies. It is the Ma fat 
la I that supplies tarpaulins and tents for the 
defence. Mahindra and Mahindra supply the 
jeeps. Trucks are supplied by Tatas and I am 
told that Talas are getting about Rs. 4,000 as 
profit per truck. Poor man's money is thus 
going to Tatas and other capitalists. In 
conclusion, I would like to state that in the 
name of Defence, we must not make our land 
poor by making a dozen 
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MR. DEPUTY CHAIRMAN : The House 
stands adjourned till 2.00 P. M. 

The   House   then   adjourned   for 
lunch at one of the clock. 
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The House reassembled after lunch at two of 
the clock, MR. DEPUTY CHAIRMAN in the 
CHAIR. 
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SHRI N. G. GORAY (Maharashtra) : Sir, 1 
am entirely one with those who have expressed 
their gratitude to the Armed Forces and who 
have praised their courage and their sacrifice. 
But 1 would like to point out that the hope that 
after this conflict Pakistan will be in a chastened 
mood has belied itself. It seems that Pakistan is 
having a two-pronged attitude. One is that of 
President Bhutto who has been talking off and 
on about peace on this subcontinent and is 
showing his readiness to meet the Prime 
Minister to settle all the outstanding disputes 
between the two countries. But at the same time 
it seems that this Chief of the Army, General 
Tikka Khan, is following altogether a different 
policy. Many Members in this House have 
referred to what happened in Tithwal and what 
i^ happening almost everyday on our border.    
We have been told by the Minister 
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violations.    But 1 would not like to equate 
what happened at Tithwal with the other viola-
tions which were of a local nature.   We were 
told  that at Tithwal a whole battalian was 
involved and it was supported by artillery. This 
really means that this particular action must 
have been cleared at the highest quarters and it 
must have been with their blessings that this 
particular action was launched.  And the result 
was that we had to vacate or to withdraw from 
two posts.   We are again told that five of our 
posts have been captured by the Pakistani 
troops Now, all this taken together creates a 
particular pattern of policy.   Therefore, 1 
would like this House very much to go on 
record, this House should have gone on record 
already and should have condemned in  no  
uncertain  terms  this action on the part of 
Pakistan and should have told its Prime 
Minister or the Defence Minister that what has 
been happening will not be tolerated.   Not only 
that.   If they try to seize two posts, we shall hit 
back and try to take more posts then they   tried 
to take from us.   This ought to have been or 
policy and 1 think this euphoria or this 
complacency that has come over us after this 
conflict should be no longer there. I would like 
to say that after this war we have to concentrate 
on two or three fronts which are  likely  to   
become the arenas of conflict. For a long time 
after independence Pakistan was  the only  
potential  oppenent or enemy. Unfortunately,   
after    1962    the   Himalayan frontier also 
heated up, and we have always to look to that, 
and the collusion between China and  Pakistan   
has   become so  intimate  that every time we 
have to deal with   Pakistan, we have to take 
care of our Himalayan frontier also.   And that 
is why J do not agree with my friend, Mr. 
Advani, who perhaps wanted to suggest that our 
response during the December conflict was a 
little slow.   [ know that there is a body of 
opinion outside which has accused the 
Government of having reacted rather slowly to  
the  challenge  that  came  from  Pakistan. I 
myself   was    thinking    on  those lines   for 
some time. But 1 think when we look back we 
will realise that it was a correct policy that we 
allowed ourselves a little time for organising 
our forces and we saw to it thai   it was not 
possible for China to come down the passes. 
When it suited us we took action. Had it been 
that our Armed Forces were not prepared, then 
1 would have said that our reaction was slow. 
But 1 do not think so.  We were ready, but we 
wanted to choose our time and our   area of 
conflict.  We wanted to see to it that they shall 
have to fight primarily on one front. Therefore, 

or charge is correct. But at the same time, would 
like to say that when we look to the future, an 
impression should not be given that we have 
become complacent. Therefore,  would like to 
point out certain defects which I think we must 
recognise. 

One defect that I could find out was that our 
intelligence was not upto the mark. I am not 
referring to what happened to Ghazi which 
sneaked upto Vishakhapatnam on a mission to 
wipe out our Eastern Naval Command. We 
detected that in time and destroyed it. That is to 
the glory of our Navy. But it will have to be 
admitted that at longewallah we wanted to 
proceed in the direction of Rahimyarkhan. We 
were taken by surprise by a whole regiment of 
Pakistani Army. They could sneak through the 
desert about 70 to 80 miles and were almost on 
the point of destroying our left flank, but for 
some mistake on the part of the Pakistani 
Commander. He rested there for the night and it 
was our sheer luck that though two of our trucks 
that were going in that direction were destroyed, 
the man in the third one was able to reach the 
headquarters and could tell the Army Command 
that the enemy was somewhere there. This was a 
very grave mistake on our part. The enemy 
could have destroyed the entire Division which 
was trying to penetrate in that particular bulge. 
Therefore, our intelligence was not adequate. 

Another instance is, till the last day of the 
war, our Army could not find out where the two 
Armoured Divisions of Pakistan were. We were 
trying just to guess where they could, be, but we 
could not succeed. 

The third instance is that whole Division 
came down from the Peshawar area and joined 
the war. Only after it joined the war, we knew of 
its existence. I am not saying these because I 
want to pick holes. But 1 sincerely want to point 
out that our intelligence seems to be lacking and 
that is why exactly every time on the Western 
Front right from 1948 upto thil time, they have 
taken us by surprise. We have reacted sometimes 
with success; sometimes with stalemate and 
sometimes wc walked into their territory and as 
the Defence Minister promised, this time the war 
was fought on the Pakistani territory. That is true. 
But at the same time, if our Intelligence had 
been better, we could have claimed more of their 
territory and broken off contacts between Lahore 
and Karachi and taken hold of (heir railways and 
most   probably   Pakistan   would   have   been 
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Then, I would like to point out that this 
particular area right from Kashmir down to 
Kutch is likely to be the future area of conflict. 
And, Sir, we have found that this desert area, 
especially on the Rajasthan frontier, has always 
given us a lot of trouble. There, the logistics are 
difficult—there are no communications and 
there is dearth of water and on the side of 
Pakistan, they have got all the advantages just 
as we are told that so far as the Chinese are 
concerned, because they are on a higher plateau, 
they have got the advantage. So, Sir, here the 
Pakistanis have got the advantage because of 
the fact that the green belt of the Indus Valley 
is on the other side. If this is going to be the 
trouble spot every time, I would certainly plead 
with the Defence Minister to try to find out how 
we can meet the challenge with more success 
and with more effect. 

Then, Sir, the other area which is likely to be 
of danger to us is the Indian Ocean. Many times, 
Sir, on the floor of this House we have expressed 
the desire that we want the Indian Ocean to be 
an area of peace. But, at the same time, I would 
like to say with all the emphasis at my command 
that this is not going to be an area of peace. 
Why ? Because, Sir, it is the Indian Ocean 
which provides all the traffic lanes for all the 
Big Powers and however much we may wish, we 
are not likely to succeed in persuading cither the 
USSR or the USA or Japan or the UK to give up 
patrolling these areas because their interests are 
there and therefore, our strategy must be based 
on this hard fact that the sea lanes on the 
Ind ian ,  Ocean are always going to be crowded 
and this area is not going to be an area of peace 
at all. 

Sir, a lot of debate goes on here as to whether 
the USA has more ships here or the USSR. Sir, 
a very interesting piece of information 1 would 
like to quote here. It all depends on how you 
look at it and from what angle. For your 
information, Sir, I would like to quote it here. It 
was broadcast on the Peking Radio on the 14th 
June, 1969. The Peking Radio has said like this  

"The Indian Ocean is the vortex of the Soviet 
revisionists' expansionist moves from the East 
and the West. To speed up turning India into an 
important base for the Soviet revisionists' 
expansion on sea. Soviet revisionist chieftain 
Kosygin, Commander-in-Chief of the Soviet 
Navy, S. G. Gorshkov, Chief of Staff of the 
Black Sea Fleet, Me/in, Commander of the 
Pacific-Fleet, N. N. Amelko, visited  India 
conse- 

Grechko went to India this year to make covert 
connections with the Indian reactionaries. In 
February last year, that is, in 1968, a naval 
agreement was signed secretly, for fear of the 
opposition of the people, between the Soviet 
revisionists and the Ind ian  reactionaries. The 
Soveit revisionists promised to supply naval 
warships to the Indian reactionaries in 
exchanges for the right to use a number of naval 
bases in India.  The Soviet revisionists are 
preparing to gang up with the Indian reactiona-
ries to 'fill the vacuum* resulting from the 
withdrawal of (he British Navy from regions east 
of the Suez. A Soviet fleet of 14 vessesl stationed 
permanently in the Indian Ocean often operates 
off the West Coast of India in the Arabian Sea. 
Besides, S. G. Gorshkov disclosed that a Soviet 
nuclear submarine has made a four-month 
'cruise' in in the Indian Ocean." 

MR. DEPUTY CHAIRMAN : What is that 
book ? 

SHRI N. G. GORAY : This is a publication 
by the Institute for Defence Studies and Analyses-
They have quoted from the broadcast of the 
Peking Radio. So, Sir, this is how the Chinese 
look at it. May be that it is a tissue of lies and we 
do agree that it may be a lie and it is quite 
possible also. But, this is how the Chinese look at 
it and if the Chinese look at it from that point of 
view, their reactions will be based on that point 
of view. Therefore, 1 say that if the Indian Ocean 
is not going to be an area of peace, the Chinese 
are going to react violently to it, and they too 
would like to have a finger in the pie. 

Now, what about the Japanese ? Sir, I have 
got another paper which says that the Japanese 
are now launching Four Defence build-up 
programmes. What are those defence build-up 
programmes? Heie if you read this programme, 
you will find thai they have provided for every-
thing further, it is Stated ; 

"Further, the Maritime Self-Defence Force will 
substantially increase its offensive power by the 
addition of 8,000 ton class anti-submarine 
aircraft carriers, PX-L submarine spotters, high-
speed hydrofoil missile boats and offensive 
submarines, while the Land Self-Defence Force 
will have a strength of 180,000 men and be 
equipped with large quantities of newly 
developed   tanks... 

I  an  mrv well efp thnt in the nenr future 
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That is why 1 would say that our policies of 
defence must be very realistic. We cannot say : 
Well, it is USSR and USA. It is not like this. 
China is coming here. Japan is coming here. 
We heard that France has also sent some of its 
warships. Therefore, I would like to point out, 
Sir, that so far as our naval strength is 
concerned, we must step up our naval defence to 
at least three tofour limes of what we hata to-
day. Sir, we have got only four submarines. It 
is good. With that force of submarines we 
succeeded in defending our coast-line. It is to 
the credit of our naval forces. But I would say 
that we must have at least twenty, because we 
have a vast sea to patrol, tright from the Anda-
mans to the Rann of Kutch. And, therefore, the 
submarine force must be increased. I would 
say, Sir, that patrol motor-boats may also be 
increased. We have got only eight. Very good. 
It is they which destroyed Karachi water frout. 
They were very successful It is qui te  true. 
But these eight boats are hardly sufficient. 

Now, Sir, about nuclear weapons, I  really 
would like this House to debate it in depth. It is 
no use saying from this side that let us have   
nuclear  weapons,  and   the  other  side saying, 
"No; we are determined not to produce them".  
But why ? Is it because of cost ? Is it because 
of some principle ? Is it because you th ink  
that at the crucial time some other power is 
going to help us and to protect us ? All these 
problems ought to be thrashed out here 
because all of us are not here as School 
Children. When a student asks a question and 
the teacher says, "No, you are wrong".   It 
should not be that sort of thing.    We would 
like to know why is it that India chooses to 
remain without any nuclear  arms  when  the 
Chinese across  our border are well-equipped 
with them ? 1 put a question to the Defence 
Minister. It is all right to say that because a 
country has nuclear weapons, that country does 
not necessarily use  it is qui te  true.    The 
Americans have it.    The Russians have it.    
The Chinese have it.    The ' French have it.  
Perhaps the British  also  have it.   But they are 
not using it.   It is quite true. But when we are 
faced with a country like China which, if you 
remember, had jibed the USSR for not using 
nuclear weapons when it came  to the question 
of Cuba, and suppose tomorrow or  the day 
after or five years  hence, China comes to a 
point where it is in a position to threaten   
Russia   or  America,   when   such    a balance 
between  the   USSR,    U.  S. A. and China is 
struck will they hesitate to threaten 

must see to it. We know, Sir, that China, in spit 
of its colossal strength and all its cries of 
revolution everywhere, has not gone directly to 
the help of Vietnam. It did not help Pakistan, 
because it wanted to save itself, because it did 
not think it was sufficiently strong. But when it 
becomes sufficiently strong, when it becomes 
equipped with nuclear weaponry, and when it 
finds that neither America nor Russia is going 
to intervene at their own cost, what will prevent 
them, unless it is our own strength ? 

Therefore, 1 say, let us think about it in 
depth. One party says, let us have nuclear 
weapons and you from your side say "No, we 
have decided not to have them." Let us try to 
find out why we do not want to have nuclear 
weapons or why we must have them. So, a 
debate at this level is very necessary. 

Then 1 go to the next question : What about 
our research and development ?   Some of my 
friends have pointed out that we arc spending 
only two per cent and, remember, in 1960-61 
we were spending only one per cent.    From 
one per cent during a whole decade we have 
come to two per cent an increase of one per 
cent during ten  years.    What are the other 
countries doing ?   You will find that the U. K., 
a small country, \i spending 11 %, and there arc 
countries which are spending more.  China is 
spending 20% and we are spending only 2%. 
Why is it so ? Let us take it to at least 5% 
which is not much.   France is spending about 
five to six per cent and even countries like 
Czechoslovakia   and   Rumania   are   spending 
four to five per cent.   Why do we not raise it 
from 2%  ?    Our needs are vast.    We have a 
big continent to defend.   And now we have not 
only to defend ourselves but Bangla Desh also. 
If that is so, then should we not spend at least 4 
or 5 per cent of our Defence budget and try to 
gear up our research and development activities 
?   I think that is necessary.   If you look at   the 
map of India you will find the northern  
frontiers, the vast western  frontiers and the 
Indian Ocean.   All these will have to be taken 
into consideration.   Any single arm or wing of 
our Defence forces lagging behind the others 
will weaken our defence effort to that extent.    
Therefore, I say, gear up   our national defence 
and  gear up our air force also. 

Now we have got 625 planes; that is the 
figure given: maybe it is 650. But I say that we 
must have a thousand planes.  I am not talking 
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8,000 to 10,000 planes. 1 say that we should 
have a well-integrated, sophisticated, well-
planned and well-coordinated defence system 
and then we will certainly be in a position to 
defened not only ourselves but defend the 
entire Indian Ocean littoral . This is the duty 
that history has thrown on us. Again I am not 
being chauvinistic but I say that because our 
country is big—55 crores of us—and because we 
have proved our merit, more and more responsi-
bility will be thrown on us. People will expect 
us to act and, therefore, I say that our defence 
forces must be geared up and everything must 
be done for that. There should be no stinginess 
about it at all because these arc things which 
inevitably come to a big nation and the big 
nation must act as a big nation. That is all 1 
would like to say. 

THE MINISTER OF STATE (DEFENCE 
PRODUCTION) IN THE MINISTRY OF 
DEFENCE (SHRI VIDYA CHARAN SHU- 
KLA) : Mr, Deputy Chairman, Sir, as we have 
often stated in the House, it is our policy to 
achieve progressive self-reliance and self-
sufficiency in matters of defence requirements. 
We have also stated here that in the modern 
context of fast development of technology and 
science it is very difficult for any country, even 
the super-Powers, to be completely self-reliant 
in all matters of defence requirement. 
Nonetheless, to be self-reliant and self- suffi-
cient in at least conventional weapons and to 
keep pace with the production of sophisticated 
weaponry and equipment is our aim and we are 
going rather well with our aims and objectives 
in this respect. We have continuously taken 
various steps to expand and modernise our 
defence production units both in the depart-
mental undertakings, /. e. ordnance factories, 
and also in the defence public sector under-
takings. In this we have had invaluable help 
from the Defence Research and Development 
Organisation. As hon. Member, Shri Naval 
Kishore, pointed out, although wc have not 
given enough resources to our Defence Research 
and Development Organisation, they hav^ 
within their Limited resources done very good 
work. If we have not been able to give 
resources to the R and D Organisation, it was 
not because of our lack of realisation of the 
importance of research and development, but in 
the overall context whatever we could afford to 
invest in our Research and Development Orga-
nisation we have done and we know that what-
ever is invested, every paisa that is invested in 
research development pays itself back at one 
time or other.  Even then, in spite of this reali- 

limitations. That we have done and. therefore, 
wc have not been able to provide such budget to 
the Defence Research and Development 
Organisation that we would like to, but we are 
looking forward to giving our scientists more 
and more resources and opportunities to help us 
to produce sophisticated weaponry and 
equipment in acronatiucal, electronic and engi-
neering  fields. 

Sir, I mentioned about the performance of 
Department of Defence Supplies and hon. 
Member, Shri Naval Kishore, also wanted to 
know why they could deliver so little when so 
many orders were pending with them. He 
mentioned some figure of Rs. 93 crores worth of 
orders that are pending with the Defence Supply 
Department and that they could supply only 
against Rs. about Rs. 13 crores worth of orders. 
Sir, there seems to be some misconception about 
the role of Department of Defence Supplies. The 
main work of the Department of Defence 
Supplies is of import substitution. Wherever we 
have been manufacturing the defence equipment 
with imported components or we have been 
even importing the whole item, the Department 
of Civil Supplies have been helping the 
entrepreneurs not only in the private sector, but 
also in certain cases in the public sector, to set 
up production units here in those fields in 
collaboration with the Defence Research and 
Development Organisation and then we place 
orders on various suppliers and manufacturers to 
manufacture those things which we were 
hitherto importing. The hon. Member will realise 
that the time lag in case of new items is larger 
and in case of simpler items the time lag is not 
much, but the Department has done very good 
work and 1 have stated already that they have 
indigenised a large number of items and the 
value of items indigenised since its inception, 
when it was set up in 1955, runs over Rs. 1,000 
crores. Sir, here 

I would like to state that our ordnance 
3 P. M.    factories  have  been  producing  not 

only the weapons and ammunition 
required for our army, the navy and the air force 
but also they have been producing these various 
items required by our defence forces to the 
highest and the most stringent specifications that 
were laid down by the service headquarters. Shri 
Naval Kishore was also pleased to say that even 
thought the quality of our production was good 
it was not much better than what Pakistan had. 
Sir, it would not be a very fair comparison if the 
hon. Member were to compare our equipment 
made here with the sophisticated equipment that 
Pakistan may have had from 
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SHRI V1DYA CHARAN SHUKLA : I was 
saying that our army, air force and the navy did 
not have any complaint whatsoever about the 
quality of the weapons or the equipment that vvc 
produced for them. There were certain areas of 
weaknesses discovered or located during the last 
war and we will take steps to rectify those areas 
of weaknesses and wherever we found there was 
scope for improvement we shall certainly embark 
upon those improvements. 

1 must say that in the last year our factories 
and the public sector undertakings did a 
marvellous job by not only meeting the targeted 
production but also exceeding it in several cases 
and the total value of production which was Rs. 
94.25 crores in 1970-71 rose to Rs. 120 crores 
in 1971-72 . This is not a very small 
achievement and this has happened in a very 
short span of time and with machinery which is 
not always modern. Although we have now 
taken up a lot of modernisation projects and 
projects to augment our capacity, most of this 
achievement was with the old machines in old 
establishments and without using—not in all 
cases but in most cases—the augmented capacity 
or the capacity that is to be augmented. We 
have also, as I informed the House some time 
back during Question Hour, embarked upon 
various new projects. One hon. Member—I 
think it was Mr. Advani who is not here— 
mentioned that the Indian field gun was inspired 
by Russian designs and that Russia had made it 
for us. I did not want to say this because my 
friends of the Jana Sangh feel very irr i tated 
but they have a Russia phobia in their mind and 
they always make a wrong statement in this 
regard. The House has been told several times 
officially and categorically that (he Indian field 
gun 105 has been entirely conceived, designed 
and produced by our technicians and engineers. 
It is our design, our prpduclion and it is entirely 
an Indian gun; it has nothing to do with Russia. 
My friend. Mr. Advani has just walked in and I 
must say that his information about the 
development and production of the Indian field 
gun is not correct. We have developed it ourselves 
and from next year we shall start production of 
this gun and in about three 

bulk production of this gun which will ultima-
tely replace the 25-pounders, the current Field 
gun in use both in the Indian army and also in 
the Pakistan army, which is, ol" course, of 
British origin. As I stated in the other House 
when the Demands for the Defence Ministry 
were under discussion, vvc have already in our 
Defence Research and Development Establish-
ment started work in the Mark II version of the 
Indian field gun, and we hope that when this 
Mark II version is completed it will We much 
lighter and more efficient than the gun that we 
are going to produce just now. And this we are 
doing because we want to keep pace and we 
want to always remain modern as far as our 
arti l lery requirements go. 

In the field of air power, as the hon. House 
knows, we have taken up the production of an 
improved version of MIG-21 now. From next 
year we hope to deliver to the Air Force the 
improved version, MIG-21 M. This will consi-
derably help the Air Force to do its duty to-
wards the air defence of the country. 

Towards anti-aircraft defence, we have taken 
a big step to establish the bulk production of a 
very sophisticated anti-aircraft gun, that is, L-
70 40 mm gun with a very high rate of fire with 
remote radar control and radar-aiming device 
which is mostly made in the country. There are 
certain imported components but we are trying 
very hard to see that we indigenise this 
production to the highest extent possible. 

We have also taken a very important step 
recently, Sir, to establish a special steel and 
alloy plant in Kanpur. Work on that has started, 
and when it is completed, our dependence on 
various foreign sources for raw materials for this 
special steel and alloy plant which are required 
for various weapons or bombs or mortars, or for. 
the various other things that we make, will 
cease and we shall be able to supply the raw 
materials to our ordnance factories and the 
defence public sector undertakings  from  our  
own  sources. 

We have also not fallen back in the case of 
propellants and explosives. With the new 
developments, we have started construction of a 
new factory in Madhya Pradesh, where these 
explosives will be manufactured, and they will 
substantially meet our requirements. Our Heavy 
Vehicles Factory, which manufactures Vijayanta 
in Avadi, has done very good work in the last 
year which is under review in this House at 
present They hit their target and the indigenous 
content in Vijayanta is at present 
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be able to achieve the target of 85% indigenous 
content in our Vijayanta by 1973-74. Since this 
factory has been doing very useful work and 
fulfilling the very emergent requirements of our 
Armed Forces, we have undertaken an 
augmentation project al a cost of about Rs. 7 
crores, which will give added capacity to this 
factory to produce the badly needed t anks .  

Hon. Member, Naval Kishoreji also wanted 
to know what are we doing about the Armoured 
Personnel Carrier Project. 1 informed the House 
sometime back during Question Hour that the 
Avadi factory has successfully developed the 
prototype of a completely Indian Armoured 
Personnel Carrier. This prototype can be used for 
various purposes. We can use them as armoured 
personnel carrier. We can use them for self 
propelled guns which can be taken into the field. 
It can be used as an armour recovery vehicle. 
Also, it can be used as a tank carrier. Put the 
tanks and it should carry them rather than the 
tanks be run on the ground. 

SHRI NAWAL KISHORE : It is multi-
purpose. 

SHRI V1DYA CHARAN SHUKLA : It is 
going to be a multi-purpose project, although 
basically it is an APC project. This could be 
enlarged in various kinds. It can be tised by the 
infantry because the trend in the world i; to give 
greater and greater mobility to the infantry 
forces. This project will help us in this  respect. 

SHRI N.G. GORAY : What is being manu-
factured at the 512 Command near Poona They  
had  also  some  project. 

SHRI    VIDYA   CHARAN   SHKULA    : 
That is a kind oi' trailer. A prototype has been 
made there. I was speaking about the APC. We 
have also developed the engine, the trans-
mission and the cooling system which are vital 
parts of this project in collaboration with certain 
firms which have done pioneering work in this 
respect. We are going fast with this project and 
we hope that we will be able to establish this 
project very soon. 

Rather than take a lot of time of the House 1 
will quickly go through our achievements and 
what we wish to do in future. In the defence 
public sector umdertakings, the total value of 
production in 1969-70 was Rs. 146.28 crores. 
This has now increased this year to Rs. 176.36 
cioves.  This is the estimate that we have made 

just passed.  We hope to increase it still further 
in the current financial year .   Whereas we are 
increasing the total value of production, we are 
also going ahead vigorously with the 'indi- 
genisation' of our products.    We have made 
satisfactory progress, but 1 would say that more 
efforts arc needed to 'indigenise' various things 
that we are making here. We are paying greater 
attention to this aspect, particularly after our 
experience during this war.    As 1 said earlier, 
because of our experience of the  1965-aggre- 
ssion, the Department of Defence Supplies was 
set  up for import substitution.    The   same 
experience more or less was repeated during the 
1971 conflict.   Every time it brings home to us 
the need for more and more self-reliance and 
greater and greater 'indigenisation'   of defence 
production in our country. We have also started 
construction   of a factory which will produce a 
new helicopter SA-315.   We arc already, as the  
House  is  aware,  making  the   Alouette 
helicopter  with   French    collaboration.     The 
other helicopter that we are making will add 
further to our mobility and our Air Force's 
capacity to deal with various problems and new 
requirements. 

HAL has been able to do very good work as 
far as the development of aviation and aviation 
products is concerned.  They have recently test 
flown an agricultural aircraft which was designed 
and  produced by our scientists and 
technicians.As you know,every year crops worth 
crores of rupees are destroyed in our country 
because we do not have enough aircraft or 
helicopters to air-spray and destroy the pests. 
With this development We hope that we will he 
ible to supply to the department of agriculture, to 
the various Slate Governments and other private 
parties who arc engaged in this kind of crop-
spraying work, so that this deficiency is also 
removed. HF-24 which is a s t r ike  plane which 
has been developed by India in Hindustan 
Aeronautics   Limited,   is   being   further 
imporved and we are looking into the question of 
making it more useful to the Air Force. 

The Gnat, as the House will be glad to know, 
is being improved and we are already examining 
the question of producing Mark 11 version of this 
aircraft. I stated in the other House, when our 
Demands were under discussion, that at one point 
recently the Air Force was t h ink ing  of phasing 
out the Gnat from the i r  fleet altogether. But this 
aggression came and the Gnat performed very 
well again. There are a few snags which need to 
be removed and we hope that after removal of 
those snags, this improved I version of the Gnat 
will continue to serve the 
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HAL has also undertaken to develop the 

military Freighter version of HS 748, that is the 
Avro plane. They have been tested by the Air 
Force and they have been found satisfactory. This 
also fills in a big gap in our requirement and the 
successful development of this military Freighter 
version gives us further strength and it 
constitutes a further one more important item 
which is being produced in India. 

The Lacknow Factory which is being set up 
as one of the units of HAL is going to manu" 
facture such sophisticated equipment which was 
so far being imported from outside, like hydraulic 
controls, the undcr-carriage, pressu-risation 
system, air-conditioning system and many kinds 
of things which were not so far made in our 
country. Now, the Lucknow unit of the HAL 
will make these for the various kinds of 
aeroplanes that are being made in our    country. 

Sir, on the 3rd of June this year, that is the 
next month, we are going to hand over to the 
Navy the first warship that we have made in the 
Mazagaon Docks. This is Frigate Nilgiri. It is a 
good ship that has been built and has been build 
almost with 50 per cent inigenoas content. 
Because of our anxiety to depend more and more 
on Indian sources for building such equipment, 
our Frigate Project has been delayed and it is 
behind schedule. But we are trying to catch up 
with it and we hope that very soon the Mazagaon 
Docks Limited will be in a position to deliver 
one frigate a year and ultimately, making two 
frigates a year for the Navy, frigates or other 
kinds of naval ships or warships. Because these 
war ship designs and operational requirements 
undergo changes, we also keep on trying those 
changes, as desired by  our  Navy. 

In the case of Bharat Electronics, there has been 
some complaint by some Members about the 
foreign collaboration agreements and there is a 
general impression that Bharat Electronics is not 
producing many things which are either designed 
here or manufactured in India.   But it is not a 
fact.   As it is, we are producing in Bharat 
Electronics the various kinds of sophisticated 
equipment, various kinds of redars and other 
kinds of equipment and the overall indigenous   
content of all these equipment   taken together is 
about 75 per cent and we hope to make it 82 per 
cent indigenous by next year. This is of course a 
very important aspect which 

 

Electronics in Ghaziabad near Delhi where 
various sophisticated radar and micro-wave 
equipment will be produced. 

Apart from doing this good work, our 
Defence public sector undertakings have also 
been contributing to the national exchequer in 
terms of profit. With the exception of Praga 
Tools, which has not been able to come over the 
surface because of the general recession in the 
machine tools market, the other public sector 
undertakings under the Department of Defence 
Production have contributed Rs. 16.18 crores 
during the last financial year to the naiionl 
exchequer. And we hope to increase this 
contribution of profits to the national exchequer 
in the coming years. 

Sir, there are many more points to be 
covered, but 1 will now come briefly to the 
various points raised by hon. members and this 
will pretty well cover the various departments 
and activities which I look after. Sir, some 
reference was made to the export of arms and 
ammunition that we have started in a small way 
and which we went to increase in the coming 
years. The hon. Member, Nawal Kishoreji, was 
saying that this could not be done on a 
commercial basis. It surely can be done on a 
commercial basis. But it will have to be condi-
tioned and fully regulated by political consi-
derations. 

SHRI   VIDYA   CHARAN   SHUKLA 

I Within our overall political considerations, we 
will try to do as best as we can in making 
commercial exports of these surplus commodi-; 
ties or such commodities which may be exported. 
Questions have been raised, although not in this 
House but elsewhere, whether, taking into 
consideration the moral values, India should also 
join the list of countries which do arms trade and 
sell lethal weapons to other countries. It has not 
been raised here, but I would like to say that 
there is nothing immoral in selling arms and 
ammunition because if somebody proceeds on the 
assumption that the arms and ammunition will be 
used only for aggressive and destructive purposes, 
he is very wrong. It all depends on to which 
countries the arms and ammunition go. If 
countries which are peaceful and which want to 
be ready for their self-defence and to 
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to India, I see nothing wrong and nothing 
immoral in selling arms to them. And this is our 
exact intention. We do not want our arms and 
ammunition to be misused for aggressive 
purposes or bad purposes or for purposes which 
will go against the interests of our country 
Therefore, we will be very careful about this 
matter. But nonetheless, if we have to maintain 
a certain tampo and a certain capacity is our 
Defence Production units, it is inescapable that 
we export arms and ammunition and various 
other items of defence for which we have to 
keep the capacity going in the country. 

Sir, Shri Abdul Khader of the D. M. K. 
mentioned about private sector firms supplying 
defence stores and making huge profits. This is 
not a fact because, first of all, whenever 
anything is ordered upon private sector firms. it 
is done through the Director-General of 
Supplies and Disposals and they have a rate 
contract which is much lower than the market 
prices of those particular items, and we see to it 
that nobody makes any unconscionable profits 
on the supplies that are made to our Armed 
Forces. 

Nawal Kishoreji was also mentioning about 
the economics of ordnance factories and the 
investment in ordnance factories. I can give the 
figures of total investment made in the 
ordnance factories, but I do not th ink  it is 
proper for us even to consider the question of 
economics because these ordnance factories are   
not   based   i n   economic  considerations. 

Economic considerations must be kept in 
mind. I agree there. You cannot give up 
economic considerations completely. But the 
overriding cansideration is what we need, and 
what we need in what way. Even if a certain 
equipment is needed which cannot be produced 
in an economic manner but which can be 
produced by the raw material and expertise in 
our country and though it can be imported 
probably cheaper from outside, rather than 
importing it from outside, we shall make it in 
ordnance factories in our country in a proper 
way so that we do not have to depend on foreign 
imports of such purpose although it should be 
our effort to see that the value of production or 
the cost of production is as much as the imported 
product, if not less than that. I agree there. But 
we cannot really put the same economics in the 
departmental undertakings as we do in the case 
of commercial establishments. In the last, 1 
would like to pay my compliments to the 
defence workers and officers and many other 

production efforts and I hope that with the 
encouragement that is being given to us by this 
honourable House from time to time, we shall 
be able to do better in future. 

SHRI NAWAL KISHORE : You have not 
spoken about participation of labour in your 
management or in your defence production 
boards. 

SHRI V1DYA CHARAN SHUKLA : We 
have full determination to follow the policy that 
the Government lays down in this resepct. We 
will not make any exception as far as possible for 
public undertakings. But as far as departmental 
undertakings, go, that is, our ordnance factories, 
we will have to follow a different policy in that 
respect. 

SHRI  JOACHIM  ALVA  (Nominated)   : Sir, 
I regret that I have to apologise to you. Though 
our popular Minister of Parliamentary Affairs 
was good enough to put me as the first speaker 
on behalf of the Congress Party and you, Sir, 
were kind enough to call me—I am grateful to 
you—I could not speak. Anyhow, 1 have got my 
chance now. In the first and the foremost place 1 
would like to pay my humble tribute in this 
debate that is taking place after the last war.   U 
may be very formal.  We have to pay a tribute to 
our Armed Forces who have won the war for us. 
But I regret to say that at the last Indian Air 
Force display at Palam—it was a big display; 
there were twenty one Member on the 
Parliamentary Committee for Defence and 1 am 
the oldest Member of that Committee except 
myself and another Member who is a former IAF 
ofiieer, now a DMK Lok Sabha member, all the 
eighteen or nineteen Members were absent there.   
That is not the way of the sense of highest 
patriotism.   I have got to say this because the 
Indian Air Force men look to us for patriotism 
and encouragement.   I say this with all humility.  
It may be that for us to go to Palam it costs Rs. 
25.   But whether you beg, borrow or steel, we 
have got to go there. The Prime Minister and the 
President of India were present with the gallant 
forces there. I may also say that we Members of 
Parliament do not yield our sons to the defence 
forces.   I was the second speaker on Defence in 
1950 when I came into the Lok Sabha.   I was the 
second speaker after the late K. M.   Munshi   
And then Minister of Parliamentary Affairs, Shri 
Satyanarayan Sinha, came up and asked me to 
speak.   But 1 was not ready.   At that time they 
asked us : Why don't you give us your sons ?  1 
have had two sons.   My first son went to the Air 
Force 
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wants me to be a Chemical Engineer.   And so 
he was rejected.    He was meant for the Air 
Force, but he was not taken into it.   My second 
son, when he was five months old, went lo   jail 
with his mother.    As a youth he hitch-hiked 
from Amritsar to London.   My only daughter a  
graduate  of Delhi  and London universities 
worked for Six weeks under Israeli planes on 
behalf of Arab refugees in Jordan. What I am 
saying is this. In the British House of Commons 
there are Members whose sons have joined the 
defence forces and some of whom have lost 
t he i r  legs, some   their   hands.    1  lunched in 
British Parliament with a tall man,    off with 
one leg due to war.   He was Viceroy Irwin's 
son.    He recently came to India as a British 
Minister. Heaps of such cases in British Parlia-
ment.   A time will come when other will take 
our places here. What type of patriotism do we 
show them ? They are entitled to come here. I   
may     pay     a     humble    tribute   to   our 
great    Defence    Minister,   a   very     popular 
national     leader,   who   has   been   in   office 
for    the     longest   period,  for having led the 
Defence Forces of India lo victory under the 
inspiration of the Prime Minister of India ,  of 
the President of India.   And our Prime Mini-
ster's popularity was tremendous as a women. 
In Mother India Baburao Patel wrote a nasty 
article about the Prime Minister from beginning 
to end, but he ended with    this    remark:    "No 
woman in the history of the world in the last 
2000 years has become as popular and powerful 
as the Prime Minister o\  India."  Now, Sir, we 
all owe to the Defence Minister for his courage 
and lead. We also owe lo the Defence Ministry 
and to all the associate of the Defence Minister. 
We particularly owe to one of the ablest of 
Ministers, the Minister of Slate and who has 
given a very good account of his Ministry.    I 
am refering to Shri Shukla.    We owe to the 
Secretariat and above all to the men in the lower 
circles who run to show—the thousands' of 
Jawans.   We owe so much to all of them. Now, 
I come to the point. 

Now, Sir, I want to mention one important 
point and that is about the ICS Secietary in the 
Defence Ministry. I am not meaning of present 
one. The Defence Secretary draws about Rs. 
1,44,000/- every year. It is a lot of money. My 
salary is only Rs 500; sometimes I gel Rs. 120/- 
a month after deduction. Do not worry about 
my salary. I am worried about others. There 
are 136 Class IV employees and together they 
do not draw as much as the Defence Secretmv    
Thov Iviv.- t,i ho Irv^L ,„i „rt...    TU-.:_ 

In my first speech on Defence in 1950 I paid 
a tribute to Shri H. M. Patel, then Defence 
Secretary. I am mentioning his name. I have 
nothing against anybody. But when Mr. Patel 
resigned his job, he became a Swalnlra Parly 
louder. He said once : "Why do you bother to 
make aircraft and other implements ? Why do 
you build up these things '.' Why don't you buy 
them from America ?" After Shri Patel, one of 
his successors was Shri Shankai. 1 have nothing 
against him either. He was a very active member 
of the ICS. When he left his office, he became 
an open advocate and champion of the Princes 
who have been liquidated. Then there is another 
ICS gentleman. One foreign Ambassador told 
me : "We are paying Rs. 8000/- as rent for this 
building". That house belonged to then a 
Secretary of the Defence Ministry. I won't give 
his name. If you ask me, 1 will give it. Then of 
course Shri Lall has now come in. He is a very 
able and patriotic man. 1 hope on retirement he 
will search new pastures and 1 hope he will give 
us good results. 

Now, I come to the Air Force. It is my very 
favourite subject. Sir, I attended the British 
Farmbofough Airshow on the invitation of the 
British Aircraft Manufacturers and also the 
Paris Airshow at the invitation of the French 
Aircraft Manufacturers. J know nothing of 
science. Whatever it is, in 25 years what has 
Shri Shukla produced ? Some MIG and other 
aircraft. This is nothing. J am glad that he is 
going to put up our aircraft in the International 
Air Show. I suggested this to the late Jawaharlal 
Nehru because our boys would be educated. I am 
glad Shri Shukla will now do il. 

Now let us see how other countries have 
developed their air power. Let us see how fast 
Russian have grown. Even under the feudalist 
Czar, Russia's Airforce was better than the 
German Airforce. But we in India are all the 
time playing with big business. I had a discussion 
with one of the Chief Ministers on how Big 
Business went to buy up States public sector 
units. Why don't they hand over them to our 
numerous Talented industrially trained boys. 
The Public industry can absorb them. Coming 
back to Russia, I want to quote from a booklet 
on Soviet Air Power. "This History of Soviet 
Air Power" by Robert Kilmark. On page 33 of 
that book it is said that in "1923-28 the number 
of aircraft in the Red Force unit rose from 400 
to 1,080".  However, we do not have 
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them were purchased from abroad. By 1928, 
about 600 aircraft could be considered reasona 
bly low. The Soviet Air Force was about euqal 
in strength to Great Britain by 1928. On page 
86 it is stated that the aircraft of Soviet design 
based largely on foreign development entered 
production especially during the years of 1930-
32. My humble submission, Sir, is that we must 
build up an Air Force of a hundred squadrons. 
Now, Sir, Pakistan and their friends are talking 
about having the best fighting force. So, 
whether we like it or not. we have to place all 
the cards on the table and say that we are going 
to build up an Air Force of a hundred 
squadrons. For this. Sir, we must have the 
money, we must have the machine and must 
have the power and that will be the guarantee 
for  our  safety. 

Then, Sir, 1 would like to   quote what thc 
great American  General   said.  Gen.  Nathan 
Twing, Chief of Air Force of the USA, said in 
1956 : 

"The Soviets have more combatant air 
power then the US—in the past three years the 
Soviets have out-sproduced the US in modern 
combat aircraft. Russia has a thousand more 
aircraft in combat units than the US." 

Sir, these are the opinions of the people and it 
is time that we did something about ours also, 
we must also build up our Air Force like this. 
The Hindustan Aircraft Factory in the greatest 
air factory in Asia and also in Africa. Our Air 
Force units should be able to deliver the goods. 
Sir, on the las! occasion, I quoted from a book 
written by the War Minister of Hitler. Mr. 
Speer. He was for twenty years in jail and he 
wrote a book in jail which has come out now. 
In Speer's Book, "Inside the Third Reich", on 
page 407, he says that during the last phase of 
the War, 12,720 fighters were delivered to the 
troops of Germany which had started the war 
in 1939 with only 770 fighters ! Germany in 
1939 started the war with only 770 fighters 
which we in India do not have in the year 1972. 
Sir, 12,700 lighters Germany produced during 
the course of the war ! There are the figures 
and we must learn from them. Sir, there are 
first class pilots with us. Air Marshal Lai is 
one of the finest men in our Air Force and so 
also Gen. Manekshaw, a great leader of men, 
who fought so bravely and brought the recent 
war to a glorious end. We have also got daring 
men in our Navy headed by enterprising 
Admiral Nanda.    But, Sir, we must do 
something for 

them twelve submarines. China has fifty 
submarines. Now, my friend, Shri Goray, who 
preceded me, said that we should have 20 
submarines to start with. But, we are arguing, 
"Shall we have submarines or not '.'" and we arc 
arguing, "Shall we have this or that 7" anil we 
go on arguing for ten to fifteen years till 
Pakistan has got them from Italy, from France, 
from America. I t h i n k  we have also some, two 
or three, or five ! 1 think so; less than five ! This 
is not the number that will be enough for us. We 
need at least 25 submarines to strengthen our 
Navy. Sir, we are entitled to take as much as we 
like from others. However, I plead for a self-
supporting independent and dynamic defence 
policy. We shall have to rely on ourselves and 
we shall have to build for ourselves.We shall buy 
from wherever we like & take from whomsoever 
we like if it is given with grace. But we have to 
follow a self-supporting, defence policy. 
Otherwise, we will have to be at the back and 
call of other people as some had to be during lhe 
course of the 25 years of Independence. They 
said, "We shall not supply you oil", and the air 
machines did not move and Hitler was also in 
final trouble. The German Air Force did not 
work and the war was lost. This is the lesson we 
have to learn from history. 

Sir, in the "Time" Magazine—I think some 
of you might have seen the ratio of the Russian 
warships to the ones of the NATO is given as 6 
to 1. This is the figure given in that magazine. In 
about twenty five or fifty years we have been able 
to build up only a very small warship and we 
have not gone anywhere near them. So, our 
Ministers need greater courage than they have 
shown before and our Secretaries have to be far 
more dynamic and not bureaucratic— 
(Time-bell rings) __ and only then can we get 
along. Now, Sir, about the warships, I think we 
have one warship. We are very happy that we 
have produced one warship at the Mazagon Dock 
which is truly an efficient industrialised unit. 
Poland, which has less than for million 
population, after the Nazi slaughter has pro-
duced ships for all the world. I have been in 
Poland and also to the latter consists Belfast of 
less than four districts of India. It has produced 
ships for all the world. Secretaries have to tell 
the Ministers. Ministers have to decide. 
Parliament never denies them any money. Sir,   
we have to build more warships. 

Once again I go back to Hindustan Ship-
building yard at Vizagapatnam which has been 
headed   by  an  ex—CB1   Officer.     I  wonder 
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rings).   But a Police Officer cannot run   a ship 
building yard. 

These are my points. Then, Sir, we had a 
number of Hying accidents in the Air Force. 
We had too many Hying accidents in the Air 
Force. I have got figures. It would not be good 
to tell them here. We should do better. The 
sisters, brothers and the other relatives of many 
young men would not like to see many young 
men perishing in the Air Force. 

Then, Sir, I come to the last point. Give me 
just two minutes. In the book "The Member of 
Marshal Zhukov" there is a passage, which I 
would like to quote : 

"Staff Chief of Operations of the German 
Supreme Command Jodl admitted at the 
Nuremberg trial : 

'If, back in 1939, we did not suffer a defeat, it 
was only because some 110 French and British 
Divisions stationed in the West against 23 
German divisions during our war with Poland, 
remained inactive.' 

Now, Sir, this is the kind of thing. We have 
instances where the USA blackmailed other 
nations like China and Russia. 

Even a man like Eisenhower, whom we 
welcomed said : "We shall use atomic weapons 
against the Chinese." I must say that the great 
Russians, when Egypt was invaded, Mr. 
Bulganin—wrote, to Eden,—"We shall use 
rockets and atomic weapons against you ...". 
The French, the British and Israeli stopped 
further invasion of Egypt on Russian threat of  
nuclear  weapons. 

I think Mr. Pant, now a Minister was a 
member of the A. I. C. C. in Bhubaneswar. He 
said that he stood for nuclear weapons. He said 
that we should make nuclear weapons. I 
opposed it strongly on the ground that we are 
the followers of Maha^ma Gandhi : We might 
perished but we shall not make nuclear weapons. 

Now, Sir, even in the matter of birth control 
a number of us have been opposed to it. But as 
one who is a practising Catholic, I have now 
come to the conclusion that with our population 
we have got to practice it.Normally, with regard 
to nuclear weapons we have different opinions. 
But we shall have to equip ourselves with 
nuclear capability of a high order. Do you know 
what Dr. Bhabha said ?— 

made a very historic speech on the 24th Octo-
ber. Even 1 who opposed him in the Atomic 
Committee have to say this because he referred 
to the famous interview of Premier Chou En-
lai in Bombay at the Atomic Energy establish-
ment there. Bhabha told before then Prime 
Minister and members of the Atomic Commi-
ttee : 

"Chou En-lai said India had gone far ahead 
of China." 

We now are behind ! They are far ahead of 
us. China is far ahead of us because they 
brought so many of their scientists from the U. 
K., the U. S. A., everywhere. I would like the 
House to remember this. As I said, even a 
Gandhian has to change his philosophy of non-
violence. This is what Dr. Bhabha said in his 
Broadcast of 24th October, 1964 : 

"On the other hand, at current prices of TNT, 
2 million tons of it would cost some Rs 150 
crores, making the use of that much explosive in 
one event totally impossible. This shows that 
atomic explosives are some 20 times cheaper and 
thermo-nuclear explosives more than 500 times 
cheaper than conventional explosives. Thus, on 
the basis of the figures given in the paper I have 
quoted, a stockpile of some 50 atomic bombs 
would cost under Rs. 10 crores and a stockpile 
of 50 two megaton hydrogen bombs something 
of the order of Rs. 15 crores. These expenditures 
arc small compared with the military budgets of 
many countries. We may, therefore, well have to 
reckon with a number of countries possessing 
nuclear weapons within the next five or ten 
years, unless some important and tangible steps 
are taken towards disarmament." Thank you 
very much. Sir. 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : You started 
with   "Sir"   and  you   ended   with   Sir"  ! 

SHRI   SASANKASEKHAR      SANYAL 
(West Bengal)  : Madam in the Chair, if the 

word   "Sir"   inadvertently  slips  out   of my 
mouth, you will please interpret  its meaning 

as "Madam". 

In the year 1961-62 the budgetary provision 
was Rs. 280 crores. Now it is Rs. 1,408 crores. 
This has involved more and more taxation, 
taxation of the poor. And these taxes did not 
give, cannot give any relief to those who are 
seeking bread or employment.    The question 
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Ram, my fellow worker and fellow traveller at 
one time . . . 

SHRI N. G. GORAY : Fellow traveller has 
a  different  meaning. 

SHRI SASANKASEKHAR SANYAL : 
Well, it has its own meaning and I mean that 
only. 

THE MINISTER OF DEFENCE (SHRI 
JAGJIVAN RAM): Have the literal meaning or 
that. 

SHRI SASANKASEKHAR SANYAL : 
Literally, it means motional and emotional. 

Now, he said, when the war was just impending, 
that if Pakistan attacked us, we shall attack 
Pakistan on their own soil.   May 1 appeal to him 
to try to have an adventure of peace on their soil  
?    Formerly, we were sandwitched between two 
sides of Pakistan.    One of the sides is now free 
and friendly and the other side is licking its own 
wounds. A vanquished power stands  on  
prestige.     A  generous  victorious power must 
stand on generosity.   We have no prestige to 
lose.   So we should seek to widen the area of 
peace and we shall try to come to some   sort   of   
understanding   with   Pakistan which will further 
enhance our prestige in the comity of nations. 

Madam,     we  should   also  cultivate  our 
friendship with China.  Let the past be  bygone 
We  have  had  some  mis-understanding  with 
Russia.   Also we depended too much on the 
USA.  The past history is over now.  We have 
started a new chapter with Russia. With China 
we can also start a new chapter and, so far as the 
Indian Ocean is concerned, we have to cultivate 
afresh our relations on a more strengthened basis 
with Ceylon  and Burma.    Our efforts should be 
to have a collective sense of security by forming 
a Joint Council of Nations in South-Asian world 
so that we can   rise or stand up together.   This is 
the whole concept which I want to place before 
the hon. Defence Minister.    And war has its own 
hysteria and its own dangers also. Reference was 
made to the capitalists, the Mafatlal Group, the 
Tata Group,  the  Mahindra  and   Mahindra 
group. It is an open secret that the Tatas made a 
profit of Rs. 4,000/- for every truck. The 
monopolists gained, the bureaucracy gained but 
the common people lost.    Therefore, we are not 
for maintaining that budget, far less for aug-
menting that provision which will at the same 
time be impoverising the poor further while 

of the country or are we defending those who 
are helpless in the country or are we defending 
the vested interests and the bureaucracy ? This 
question is very pertinent today because of the 
great mental change, the mental elevation we 
have acquired after we have made and set 
Bangla  Desh  free. 

Madam,  we  for ourselves  t h i n k    that  the 
real forces to be generated and collected are 
democratic forces inside and outside the 
country. Look at Vietnam.  They are fighting 
there from 1945.  They fought against France.  
From 1954 they have been fighting against 
America and America is the most powerful, 
nuclearly-equi-pped nation.     But    this nuclear 
strength has not been of any avail to litem 
because heroic people are not yet demoralised. 
Madam,  we on this side of the House are in 
entire accord with  the  Government's  stand  
that  we  must not go in for nuclear weapons 
insofar as defence of the country is concerned. 
Defence of the country must not go the nuclear 
way.  Madam, my good friend, Shri Advani, 
referred to it. My friend, Mr. Goray, has asked a 
question, "If the USA can go in for nuclear 
weapons, if Russia    can go in for nuclear 
weapons, why for purposes of defence can India 
not go in for nuclear weapons or shall  not go in  
for nuclear  weapons   ?"   Madam,  the  answer  
is very obvious.    America is sending astronauts 
to the space, beyond the space and to the 
planets, Russia is also doing that but we cannot 
do that.  It is no use trying to do things merely 
for the sake of comparison or competition. We 
cannot give even one bread to our poor people.   
Our brothers and sisters are lying on footpaths. 
We cannot give them a word of consolation.   
We are poor people.   We shall not indulge in 
the vanity of rich nations or powerful nations 
for going nuclear way. 

SHRI MAN SINGH VARMA (Uttar-
Pradesh) : Then wind up the whole army and 
distribute everything among poor. 

SHRI SASANKASEKHAR SANYAL : 
Why ? After all, Vietnam is showing that way 
Every-Vietanamese citizens's mind is a nuclear 
weapon. The will of a free citizen who is willing 
to defend the country against onslaught of 
imperialism and colonialism is itself a nuclear 
weapon. We have also to develop our mind the  
same  way. 

Madam, we have to go in for peace.- Having 
been victorious in the recent war, we have found 
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Then there is another matter. The dispar i ty  
of income must be removed. One Secretary— is 
it necessary for me to mention the name of the 
Secretary—got  Rs.  1,44,000 in one year which 
is equivalent to 136 grade IV employees of the 
army. In Ahmedabad textile mills a sweeper gets 
more than what the jawan gets   for fighting on   
the  front.     Recruits    in  the  infantry get 
according to their categories   not  more  than Rs. 
50/-ro Rs. 90/-per month. And do you know the 
number of casualties they suffer ?  In infantry, in 
the Second World War the casualty was 73.5 per 
cent.    In Jammu and    Kashmir war it was 95.27 
per cent.   In the Sino-Indian war it was 73 per 
cent and in the India-Pak war it was 82.67 per 
cent.   These people die like rats and cats.     But 
there is no provision which provides even  the 
barest minimum amenities needed  for  them. 

Then there are  non-combatants.   General Mane 
kshaw   in his statement  has deprecated this 
distinction between combatants  and non-
combatants. He said it is atrocious; it is medieval, 
it is feudal, it is very unjust and inconsi-, stern 
with the social concept.   Now, the cooks barbers, 
washermen and sweepers 4    P. M.      coming 
from the lower class constitute 1/22 of the 
Army's total strength.    Formerly, Madam, you 
know that all Nawabs   were going     to the war 
front with musicians, dancing girls, couriers and 
court iers and  the  latter were all non-
combatants. Now-a-days also in the modern days 
also, our Army has to go there with   non 
combatants who die like fleas.    Is it not time 
when our Defence Minister, who is a votary of 
socialism and  social justice, should  do away 
with the pernicious classification which obtains 
in the Army between combatants and non-
combatants, and between different types of men in 
the Armed Forces, for the various reasons which 
have been referred to by them ?   But there is one 
other pernicious aspect in the whole matter'.    
Now-a-days, when four persons are demobilised, 
out of them three  are reemployed but one 
remains unemployed.     Now-a-days, when  
people die, ex.gratia  emoluments  are  promised,  
but  all of them are not paid.   There is no 
guaranteed pension to a soldier fighting on the 
front. Discretion of the President on the advice of 
the Ministry of Defence is exercised and   abused 
for granting some pension to widows, to widows 
only, not to the mothers or the lathers of the 
deceased. The widow, a young girl,  marries very  
rightly and  gets  another  husband,  and 

[Shri Sasankasekhar Sanyal] 

One thing has not been referred to by any 
of my friends.   The Minister is here.   During 
the India-China war we heard of a lot of 
corruption.    But things went  underground 
and  no enquiry was made.    I  want to make 
here a categorical   complaint   that   in   the   
name   of building roads or repairing roads—I 
won'l say fabulous—substantial sums of 
money have been spent on roads which were 
neither in existence nor  brought  into 
existence.     Sir,  my  friend there is very 
kindly taking notes.    May I ask him to have a 
parliamentary committee to go into this and 
get the matter enquired into ? 

SHRI JAGJIVAN RAM : I will have any 
enquiry but let my friend give some specific 
information as lo where the road was construc-
ted. 

SHRI SASANKASEKHAR SANYAL : You 
will gel it in your own files. Some roads were 
mentioned as having been repaired or having 
been constructed but no such roads have been 
constructed or no such roads have been repaired. 
Non-existent things are the subject of spending 
and investment of huge sums  of money. 

SHRI JAGJIVAN RAM : Does he mean 
during the  1971  war  ? 

SHRI   SASANKASEKHAR   SANYAL   : 
Yes, yes. 

SHRI JAGJIVAN RAM : Unless I know 
something specific as to in which sector it happ-
ened, what can be done ? You give the specific 
instance and 1 will certainly   go   into that. 

SHRI SASANKASEKHAR SANYAL:Will 
you kindly go to one of the sectors in which your 
posts have been overrun by them ? There was a 
demand lor building roads so that there may be 
roads parallel to the bridges. 

SHRI MAHAVIRTYAGNUttar Pradesh) : 
What is the name of the sector ? 

SHRI SASANKASEKHAR SANYAL : He 
ought to know that. I will now go to the oilier 
point. 

SHRI JAGJIVAN RAM : Again I will 
reiterate that unless 1 get specific information 
as   to  where  it  happned ... 

SHRI SASANKASEKHAR SANYAL  It is 
in the Tithwal sector which is in danger 
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pension, they are stranded on the road. Why 
should not (here be a free and guranteed pen-
sion when soldiers die on the front ? This is a 
raatter which has got to be considered by them. 

Now, Madam, dismissal is a dismal thing. 
As you may know, even the other day 32 
persons have been dismissed. The reason ? It 
is said that they have Leftist leanings or their 
families have Leftist leanings. Do you know 
how they are dubbed as people having Leftist 
leanings ? They have got t he i r  families. They 
are all voters . They are constituents. They ate 
having members.   They fight on the front. Hut 
they have got the i r  own politics, and on tin 
confidential reports of the local police or the 
C. B. I. that the families of these people have 
Leftist leanings, the members who are fighting 
on the front, they are dismissed. So, I put this 
question to my hon. friend, the hon. Defence 
Minister. During the last war, the whole nation 
fought and the Defence Minister got the credit. 
Rightly. The Prime Minister got the credi t .  
Rightly. The Army got the credit. Rightly. But 
those who have not got the credit at all, 
r ightly  or wrongly, arc the common men. We 
forgot all our differences. We stood behind the 
Government. We stood behind the Armed 
Forces. We wanted that the country should 
vindicate itself. We wanted that the eastern 
side of Pakistan be freed. We wanted to arrest 
the inroad of the West Pakistan people. Wt 
fought them back in their own territory and 
fought them beyond. Now, after the victors 
has been achieved, discrimination is being 
made between the Armed forces who have go! 
moorings in the Congress Party and the Armed 
Forces on the front who have got moorings in 
another party. Shall I put this question to m\ 
hon. friend ? Do you think that only a party 
will light for the defence of the country ? Do 
you think that only one party will fight for th< 
l iberat ion of a country in distress ! 

Well, if that is the idea in their minds, the 
sooner they get rid of that idea the better it is 
for themselves and the country as a whole. 
Madam, please do not ring the bell. 

SHRI JAGJIVAN RAM : How is the hon. 
Member importing this pernicious idea so far 
as the Armed Forces are concerned ? 

SHRI SASANKASEKHAR SANYAL : 
Because hundreds have been dismissed—on 
what ground ? 

SHRI K. P. SUBRAMANIA MENON 
(Kerala)  Reoause thi>v helonp to families 
who 

SHRI SASANKASEKHAR SANYAL : 
There are families against whom the charge is : 
You have contributed members to the Army 
who have got sympathies with the Marxist 
Party of India.  Even the CPI has not been 
spared  

SHRI JAGJIVAN RAM : Has it been done 
alter the war  ? 

SHRI SASANKASEKHAR SANYAL : 
Yes. 

SHRI JAGJIVAN RAM : Because they 
fought  in  the war   ? 

SHRI SASANKASEKHAR SANYAL : 
Yes. Even now they are doing it. You go and 
see. 

SHRI JAGJIVAN RAM : 1 will not go. I 
know that character verification is done and if 
it  is not satisfactory . . . 

SHRI SASANKASEKHAR SANYAI. : 
When verification is done they0know that this 
particular person comes from a family which 
has got a particular political persuasion which 
is not consistent with the persuasion of the 
Congress   Party. 

SHRI JAGJIVAN RAM : Not of the family. 
SHRI SASANKASEKHAR SANYAL : 

We have got facts and figures. 

SHRI JAGJIVAN RAM : Give me the facts 
and   figures. 

SHRI MAHAVIR TYAGI : Give him any 
instances or names of those employees who 
were dismissed on account of this. 

SHRI   SASANKASEKHAR   SANYAL   : 
Do you think that we have to cook them up as if 
we have no eyes to see and ears to hear ? If 
there is no one to entertain our grievances, what 
can we do ? We have got instances. Do you not 
sec that we have so many papers here ? There 
are some papers which it is not possible to 
disclose on the floor of the House. 

SHRI MAHAVIR TYAGI : It is very 
serious. 

SHRI SASANKASEKHAR SANYAL : It is 
very serious. I am equal to the seriousness. If 
my friend calls a conference and sits round a 
table, if he calls his own officers and calls me 
and wants me to give the materials, 1 shall place 
them and then if I cannot satisfy him, I shall 
come here on the floor of the House nnrl s.iv 
that T was wrone and I shall beg to 
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SHRI JAGJIVAN RAM : Entirely wrong. 
No person will be proceeded against because 
he belongs to the Communist Party family or 
any other family. 

SHRI SASANKASEKHAR SANYAL : 
That shows your mind. 

SHRI JAGJIVAN RAM : I know it for a 
fact. It is verification of the personal character 
of the individual. 

SHRI SASANKASEKHAR SANYAL : 
What is the personal character ? Is it the per-
sonal character of the family and his political 
persuasion   ? 

SHRI JAGJIVAN RAM : Not of the 
family. 

SHRI SASANKASEKHAR SANYAL : Is 
it your case that after the war nobody has been 
demobilised ? 

SHRI JAGJIVAN RAM : Why, on grounds 
of discipline many would be demobilised. 

SHRI SASANKASEKHAR SANYAL : Is 
it not a fact that somebody has been dismi-
ssed ? 

SHRI JAGJIVAN RAM : I say that they 
will be dismissed if there are any disciplinary 
cases against them. 

SHRI SASANKASEKHAR SANYAL : I 
am completing the picture that the disciplinary 
action against them has been taken not because 
they were guilty of army misconduct, hut 
because they were guilty of belonging to a 
family who had different political persuasion. 

SHRI JAGJIVAN RAM : Entirely 
incorrect. 

SHRI SASANKASEKHAR SANYAL : 
All right, 1 am entirely incorrect, but... 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : There is no 
use your debating it.   Please wind up. 

SHRI MAHAVIR TYAGI : 1 would 
suggest in this case the hon. Minister might 
agree to just appoint an enquiry committee. 
Get facts from him and ascertain whether they 
are true. 

SHRI JAGJIVAN RAM : What for an 
enquiry committee ? I say that against nobody 
is action taken because he comes from a family 
which belongs to one political party or another 
political party. 

SHRI SASANKASEKHAR SANYAL : 
He contradicts himself. Madam, I can give the 
cases .... 

SHRI K. P. SUBRAMANIA MENON  : 

finding out his political leniency ? 
SHRI JAGJIVAN RAM : Nobody will be 

proceeded against because he belongs to a 
family with a particular political persuasion. 

SHRI SASANKASEKHAR SANYAL : I 
say on the Boor of the House that 1 have 143 
cases . . . 

THE VICE-CHAIRMAN SHRIMATI 
PURABI   MUKHOPADHYAY)    :   Let   me 
finish. It will be better for you to get the facts. 
If the facts in your possession are complete, 
please hand over the facts to the Minister, 
instead of raising this controversy on the floor 
of the House which you cannot prove. 

SHRI MAHAVIR TYAGI : Will you kindly 
ask the Minister to ascertain these facts ? 

THE VICE-CHAIRMAN (SHRIMATI 
PURABI MUKHOPADHYAY) : Of course, if 
you hand them over to him. He wanted it from 
you.   You wanted it from him. 

SHRI    SASANKASEKHAR SANYAL    : 
To my ears he said 'No'. 

SHRI JAGJIVAN RAM : 1 have not said 
'No' Any Member is free to write to me and 
they do write to me. Any Member of the House 
is free to write to me. 

SHRI MAHAVIR TYAGI : Will the hon. 
Minister agree that, when allegation is received, 
he will make an enquiry and let the House 
know about  it   ? 

SHRI JAGJIVAN RAM : Certainly I will 
make an enquiry, but I know it for certain that 
nobody is proceeded against only on the ground 
that he belongs to a family with one political 
persuasion or the other and if there is any case 
like that I will take suitable action. 

SHRI MAHAVIR TYAGI: My hon, friend 
says that if there is an allegation the Minister 
must be open to look into that allegation. 

SHRI B, T. KEMPARA1 (Mysore) : How 
does   this question arise ? 

SHRI SASANKASEKHAR SANYAL: 
Madam, as you know, on the floor of this House 
1 have made certain allegations. I am accusing 
the Minister. In order to escape from the truth of 
the allegation, it is for him to invite a 
conference and a committee meeting. If he does 
not do so, he stands indicted before   the bar of 
this   House   and 



165        Discussion on working [15 MAY 1972] of Ministry of Defence       166 

tf>HRI JAGJIVAN RAM :  I cannot con- , 
cede a   political aspect that is    being utilised in   
this    House,   and I will not set   up any 
euquiry. 

SHRI M. RUTHNASWAMY (Tamil Nadu): | 
While congratulating the Defence Ministry and 
the Defence Services on the well-organised 
campaign which led to rapid victory, may I j put 
some questions which have been raised in the 
mind of the common man ? One , of them is, 
why such a large number of casulaties in such a 
short war ? In the west 1600 people were killed 
and in the East 400. Was it because there was a 
frontal attack instead of the indirect approach 
strategy which has been recommended by 
authorities like Liddel Hart ? Why were we not 
successful on the western front as on the eastern 
front ? Was it because no definite objective was 
laid before the Army on the western front ? 
What were they asked to do on the western front 
? Was it just to distract the attention of the 
Pakistani forces from proceeding to the east ? 
Was it in order to capture any particular post or 
point ? Why was not the army of the west asked 
to push out the Pakistani forces from that part of 
Kashmir which they have unlawfully occupied 
since the beginning of the trouble over Kashmir. 
We ask all these questions to be answered by 
the Defence Minister. Why was there also not 
any definite decision on the western front as we 
had on the eastern front ? There was almost a 
stalemate on the western front. We would like 
to know why  it  was so. 

Then, with regard to the organisation of the 
three Services, there is one point which I would 
like to say and that is, the modern trend in a 
defence organisation is to reduce the number of 
persons in the Army and the other services and 
to increase the machinery. the equipment, the 
strength of equipment, so that smaller number 
of forces could b' deployed, because men cost 
much more thai machines and it is a savings to 
the Defence Department if the number of 
personnal were reduced and the effectiveness 
of the machinery or  the equipment  were 
increased. 

Mobility is a great expedient used now-a-
days in armies, mobility of forces, a small force 
being sent to this part or that part of the front in 
order to deal with some specific objective, 
instead of having a large number of persons on 
the active list and having an equally respectable 
number of reserves. This direction of increasing 
the deadliness of our machinery and reducing 
the   number of  ner- 

by the Defence Ministry. The poiDt is that 
machines ought lo be used to make the 
machines on the other side useless instead of 
men killing men either side. Let machines 
destroy machines instead of men killing men. 

In regard to our Air Force, it is a small 
force with only 45 squadrons. But the Air 
Force should be so constituted that it might be 
a little more effective than it is at present. For 
instance, our transport planes, which make our 
army mobile, ought to be increased in number. 
Now helicopters are being manufactured, but I 
think helicopters are more costly than transport 
planes for the transport of troops from one side 
to the other. Then again we have not got 
enough number of reconnaissance planes. It is 
these reconnaissance planes that find out the 
whereabouts of the ememy forces and make 
both the Air Force and the army more 
effective. 

The Navy also has proved its worth. It 
deserves a much better treatment from the 
Defence Ministry than it has. Look at the 
financial provision for the Navy. It is only Rs. 
68 crorcs in the Budget estimates of 1972-73 as 
against a total of Rs. 937 crores for the Army. 
But we have a very long coastal frontier, 
maritime frontier, 3,000 miles or so. 1 think we 
should make our coastal defence as effective 
and as strong as possible, because as Mr. Goray 
said and others said, we cannot monopolise the 
Indian Ocean or keep the rival navies away 
from the Indian Ocean. An ocean is a highway 
and the Indian Ocean is one of the greatest 
highways in the world connecting the east and 
the west ami north and south. Therefore, we are 
only making ourselves fit for contemptuous 
criticism when we call upon the great powers to 
keep the Indian Ocean free from navies. What 
we must do is to strengthen our own Navy and 
in this connection, it must be remembered it 
can only be for defence purposes. Our Navy 
cannot be expected to fight on the seven seas or 
even to protect our shipping all over the world. 
The main objective of our Navy is to defend 
our coasts and to prevent any hostile forces 
from landing on our coasts. 

For the Navy, the first requirement would be 
to see what use can be made of our coasts and 
for that, a scientific, modern hydrogra-phic 
survey of our coasts is necessary. The Report 
also refers to the need for a hydro-graphic 
survey, but we are told that the ships that aie 
used for the hydrographic survev are verv old 
find  thpv mnnnt <ipr\rp an,/ 
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to see that the hydrographic survey is con-
ducted by well-equipped survey ships because 
there are a large number of crceeks which have 
to be kept open in order that our small naval 
craft may take refuge in them and may remain 
there before they enter into action on the sea. 
And these creeks must be explored and kept 
free by frequent dredging so that our small 
craft like submarines and patrol boats may be 
ensconded there, away from the eyes of hostile 
naval craft. Then I would stress that the Indian 
Navy, as it is mainly for defence purposes, 
should have a large number of small craft like 
supmarincs and patrol boats and a new unit of 
which we have heard so much during the last 
World War, namely, motor torpedo boats. 

Motor torpedo boat played a great part 
especially in the coastal defence of England. It 
would be a very useful unit to add to the Navy 
because it is a small craft and it is able to do as 
deadly a work as the submarine. It is not 
necessary to have any more aircraft carrier. We 
used the aircraft carrier in the last war. That 
was because we had not enough landing boats 
in order to land our troops on the Chittagong 
coast, and so the aircraft carrier had to be used. 
Aircraft carrier is a very expensive unit. It 
costs about Rs. 40 to Rs. 50 crores to buy it 
and it costs Rs. 4 to Rs. 5 crores to maintain it 
every year. One submarine could easi ly  sink 
a big aircraft carrier. And there was a danger of 
it in the last war because hostile submarine was 
very near at Visakapatnam. And fortunately 
our Naval Force was able to sink it; otherwise, 
it would have gone to the bottom of the aircraft 
carrier in no time. So we must specialise in the 
building up of a number of small deadly craft 
like motor torpedo boat. A missile patrol boat 
is more costly than a motor torpedo boat. 

[MR. DEPUTY CHAIRMAN in the Chair] 
Then with regard to the defence science 

and technology department, no doubt many 
useful things have been done, discovered, 
invented, by the Defence Research Depart-
ment. But I do not think anything, str iking 
anything revolutionary, has been produced so 
far like the radar, for instance, which was 
discovered and invented in England during the 
last war. Their research department had 
invented such   a useful device.   It is because 

produce such and such a thing—this is the kind 
of thing that we want ? You should not leave 
them to their own devices and ask them to 
invent whatever is possible or feasible, it would 
be well for the Defence Ministry to put a certain 
objective before the Research Department, say, 
invent something that will reduce the number of 
troops. The other day we read in the newspapers 
a USA invention of what they call a spider mine 
unit. A spider mine unit is a sort of complicated 
mine which will do deadly work in the sea. It is 
some such device that we want our Research 
Department to discover and invent. And that is 
where the services of a civil Ministry come in. 
And I am always against an expert being 
appointed Minister because such people come 
with a made-up mind. An expert, as you know, 
is a man who knows more and more of less and 
less and therefore, he is an expert only in one 
particular branch or subject of knowledge, he 
has specialised only in that limited subject. A 
modern expert is an expert in only very minimal 
items. And therefore, it is necessary that a civil 
Ministry should give the Armed Forces experts 
an objective. And that is where Clemencau's 
famous epigram that war is too serious a 
business to be left to Generals comes in, 
because Generals are specialists, experts, in 
their particular department, and if they were left 
to their own devices, they would try to exploit 
their particular speciality and leave the general 
defence organisation and equipment to go away. 

I hope and trust that the Defence Ministry 
which has done well during the last war will 
place an objective before the Army and leave 
the Defence Forces to execute that objective 
instead of trying to dictate strategy from South 
Block as was done during the Chinese war. 
With these observations and remarks, let me 
conclude, once more congratulating the 
Defence Ministry and the Defence Services on 
the great work they have done in the recent past 
and 1 hope and trust they will improve on that 
work and make our defence organisation fully 
equipped, modernised and make it as etfective as 
possible. 

SHRI SANAT KUMAR RAHA (West 
Bengal): Mr. Deputy Chairman, joining with 
Shri Sanyal, I would request, through you, the 
honourable Defence Minister to take positive 
steps to look into the charges made by  Shri 
Sanyal that   some people  have been 
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Coming to our Jawans. I can say that tbey 
are really suffering and I would suggest that 
their emoluments, economic standards and 
status should be raised so that they feel that 
they arc the thick and thin of the society and 
we are their friends. This only can give them 
bright future and prosperity becaus ultimately 
we have to think of a world of peace and not 
of war. 

Discussing defence matters, I would first 
of all say that peace is our best defence, we 
live in a world which is entering into peace. 
World war is not the slogan of today's world. 
It was a psychology of defence sometimes back 
that war to end war would be the slogan. This 
was a slogan of the imperialists, the slogan of 
the fascists, the slogan of monopolist and 
slogan of the vested interests. The slogan was 
war against war. That has changed. Today the 
position is that war can be stopped and peace 
can be brought about; war can be averted and 
it is no longer inevitable like fate. It is in this 
perspective that we are discussing defence 
matters in this House today. After three or 
four years of India's fight against aggression 
either by China or by Pakistan in collusion 
with imperialism, Indian Army has shown to 
the world the glorious role it played in the 
recent war. We have seen today that war is 
not the weapon the which can rule people. 
Only peace, socialism, democracy and 
secularism can rule people of the world. India 
is proceeding towards that end. How national 
integration can be achieved was shown in 
Bangla Desh when people of Bangla Desh 
and people of India  joined together and it 
was shown to the world that ours was like a 
people's army.That wasthe role of the Indian 
Army there. That is the correct role and this 
will be shown in future also. 

Sir, we have seen that the small country, 
Vietnam is still fighting in spite of American 
instigation and we have seen how, in spite of 
the stooge government of South Korea being 
supported overwhelmingly by America, it 
fought and we have just now seen how Bangla 
Desh has been liberated within two weeks by 
'Mukti Bahini' and forces of India. And, Sir, 
behind all these things, on the one side there 
was the American imperialism and there was 
the Chinese conspiracy and on the other side, 
there was India with the blessings of the 
Soviet Union and that was the history and the 
history    of the   Indo-Soviet   Treaty 

Therefore. Sir. in this background we are 
discussing Defence. Imperialism could not help 
South Korea; imperialism could not help South 
Vietman; and imperialism could nof help even 
fast Pakistan. So, people know that 
imperialism's last days are coming. Their world 
will not be there in future and this is the lesson 
to be learnt today. Even public opinion is being 
mobilised against war-mongers. We sec that 
even the people in America are fighting against 
their own Government for peace. They are 
warning the US Government : "Do not fight the 
Vietnam war; repatriate all the soldiers bring all 
the soldiers back to our homeland. There should 
be only peace and there should be no war." Sir, 
these are the slogans of the people of the world 
today. So, it is in this context that we are 
discussing Defence today. In the Bangla Desh 
liberation struggle, the role of our Army, the 
'jawans' and Air Force, has been very highly 
looked upon by the people of India and has gone 
up in the estimate of the world. But, Sir, in 
regard to the Navy, people are also getting some 
apprehension that if there would have been no 
Soviet fleet against the Seventh Fleet oi~ the 
USA, India could not have done anything. It is a 
lesson, a big lesson and a historical lesson which 
is before us that our Navy and other forces 
should be prepared well and should be equipped 
more fully and there should be technological 
advancement and their should be scientific 
advancement and there should be justified 
expenditure also. It is because, Sir, whether we 
want war or not, defence is essential and it is so 
essential that we cannot gemble with peace and 
war. We must always be prepared. Imperialists 
are always conspiring in the areas of peace, in 
the areas of socialism and in the areas of 
democracy and in the areas of the integrated 
countries of the third world. 

Sir. the world is divided into three areas. 
Firstly, the imperialists' world is there which is 
always for money and monopoly and 
profiteering. Against them the socialist world is 
there and then, there is the thrid world also. 
India ranks herself amongst the nations of the 
third world. These three areas or blocks are 
there. We cannot make any parallel between the 
imperialists and the socialists. Sometimes our 
friends say that the USA and the Soviet Russia 
are at par. It is not so. I say, Sir, that the world 
is divided into three compartments or three 
blocks. One is held by the imperialists, another 
by the socialists and 



171        Discussion on working [RAJYASABHA]       of Ministry of Defence           172 

[Shri Sanat Kumar Raha] 

third world. Sir, the third world has got its own 
mission, has got its own vision, has got its own 
strategy. It is secularism, democracy and peace 
non-alliance, and not war. These four pillars of 
democracy, secularism, socialism, peace, and 
non-alliance of the th i rd  world should be 
maintained rigidly. These from our proper 
defence and these represent our shield and they 
will protect us against any aggression and threat. 
We are seeing that Vietnam has been protected 
by the Soviet Russia and we have seen how 
Bangla Desh has been helped and protected. 
This is the lesson which we should take 
seriously. These people have to play their role in 
the world politics, against world aggression, 
against world war. And, Sir, India has got its 
own positive role to play and that role is for 
peace, socialism, democracy and integration. 

Lastly. Sir, I would like to say one thing. 
Some of our friends are advocating developing 
nuclear weapons. It is rather a luxury in the 
world today. In the world context, to day, not a 
single nation can light with another nation with 
nuclear weapons. The only thing needed today 
is this: Unity of atomic strength of people's 
hearts, socialism, equality, social justice, peace, 
not war. Tha will act like a nuclear  weapon. 

So, I would say, Mr. Deputy Chairman, Sir, 
that our House should discuss these Defence 
matters in the light of the world context today 
and in this background, India today occupies a 
special place in the world. We shall carry it 
forward. India should move forward 
psychologically, politically, philosophically, in 
this background. Any adjustment should be 
made in consitence with our strategy. 

With these words, I would end my speech. 
MR.       DEPUTY      CHAIRMAN:    The 

Minister. 
SHRI JAGJIVAN RAM: Sir, I am greatful 

to the Members of the House for the handsome 
tribute they have paid to the Defence Ministry 
and to the Defence Services. The universal 
commendation and encouragement that have 
been given to the Armed Forces will no doubt 
give them the necessary strength to maintain the 
records that they have established and to 
improve  upon them. 

Sir, it should be quite clear what was our 
objective in the last Pakistan war. 1 am saying 
this because it has been raised in this House on 
the basis of     some articles written 

response time taken, was too long; and, there-
tore, I want that the House should keep in mind 
what was our objective in this war. The 
objective was to create conditions in Bangla 
Dcsh which would enable ten million citizens of 
that country, who were forced by the Pakistan 
army hoards to leave their hearths and homes 
and to seek refuge in this country, to return to 
their homes. Therefore, effort was being made 
that a political solution should be found which 
would create such conditions in that country. 
The Prime Minister made it clear times without 
number that we do not want to go to war with 
Pakistan; we want to find a solution for political 
settlement in Bangla Desh. Need I remind the 
House thai the prime Minister, with a view to 
arousing the conscience of the world, visited the 
capitals of several nations, not to seek assistance 
for the relief of the refugees who had come over 
to this country but to help finding a political 
solution in Bangla Desh '? Therefore, where was 
the question or response ? From the 25th March, 
when the leader of Bangla Desh, Sheikh Mujibur 
Rehman, was arrested and when the Pakistani 
hoards were let loose on the innocent and 
unarmed people of Bangla Desh, our response 
was that the parliament extended the support of 
the nation to the freedom fighters of Bangla 
Desh. we wanted to see that the students and the 
youths, who were fighting for their freedom 
and were determined to see that every Pakistani 
soldier was forced out of Bangla Desh, were 
supported. 

We extended our support. We wanted that 
they succeeded In getting freedom for their 
country. Our military response came when the 
Pakistan forces actual ly  attacked our country. 
Of course, we had made the preparations, 
when President Yahya Khan moved his 
soldiers from the cantonments to our western 
borders, our forces were also moved from our 
cantonments to the western borders. That was 
a precautionary measure and when on that 
fateful night of 3rd December they had the 
foolhardiness to bomb some of our airfields we 
reacted. And you know, Sir, how we reacted. 
Therefore, to say that the time we have taken 
for response was too long is not correct. 
Perhaps the retired Generals only t h i n k  in 
military terms. they do not have a wider 
perspective. The wider perspective here was 
not the country's response from the 25th of 
March but the period during which we were 
making efforts—and some thinking nations of 
the world were also making efforts—to find a     
political   solution 
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order to help secure the freedom of Bangla 
Desh, it was with a view to establish ordinary 
human norms in that country, And. it has been 
rightly pointed ont by the last speaker that it 
was for the establishment of some of the 
valued objectives of civilised human society; 
and we succeeded in that. 

Professor Ruthnaswamy wanted to know 
what our objective on (he western front was. 
Our primary objective in this whole episode 
was to secure independence for Bangla Desh, 
and once some unprecedented thing 
happened—unprecedented in the history of the 
world—that as a result of the co-ordinated 
action of the Mukti Bahini and the Indian 
forces nearly 90,000 of the Pakistani soldiers 
had no alternative but to surrender to the joint 
command and Bangla Desh achieved freedom 
our odjeclive having been fulfilled, we offered 
unilateral ceasefire on the western front. I am 
stating a fact and it is that our objective on the 
western front was to meet the attack launched 
upon us by Pakistan. And it is known to the 
House thai our forces were advancing even in 
the western sector, but our objective having 
been fulfilled in the east, we wanted to show to 
the world thai we did not want disintegration of 
Pakistan, we did not want annihilation or 
annexation of Pakistan. Therefore, we offered 
unilateral ceasefire which President Yahya 
Khan had no alternative but to accept, and the 
ceasefire was effected. Even after that some 
nations kepi repeating that we wanted to 
disintegrate Pakistan or annex Pakistan. They 
may go on repeating that thing but the sensible 
world knows that we had no such designs. After 
the ceasefire our forces are lying on the 
ceasefire line. Occasionally, as I have said in 
the other House and in this House also, there 
have been violations of the ceasefire. And in 
most cases there have been flag meetings of 
the local commanders and the matters have 
been sorted out. It was in the case of the 
violation in Tithwal area that our forces in two 
posts were outnumbered. They fought bravely 
and gallantly. Because they were overwhelmed 
with a large number, they had to withdraw. So 
the two of our posts in Tithwal area were 
captured by the Pakistani forces. 

Our objective after the hostilities and the 
ceasefire has been started in unequivocal term. 
by our Prime Minister. She offered that ways 
and means should be found for a durable peace 
in the sub-continent by   bilateral 

was going on from both sides, I advised my 
Army Commanders to get into touch with the 
Pakistani Army Commanders so that the firing 
should stop and the firing was stopped the next 
evening. Then, il was also suggested that, as 
usual, flag meetings should take place in this 
case also to solve the differences. As the House 
is aware, even during the period when the 
dispute was going on with Bangla Dcsh and 
when a novel type of aggression was 
perpetrated on India in the shape of thrusting 10 
million refugees in this country, Pakistan was 
making constant endeavour to internationalise 
the various issues. After the ceasefire also the 
intentions of Pakistan had been to 
internationalise the disputes. As you are aware 
and as the House is aware, sometimes Pakistan 
brings in the Karachi Agreement. The United 
Nations Military Observers are the supervising 
authority of the ceasefire line under that 
Agreement. Well, the U.N. Military Observer 
was for supervision of the ceasefire line which was 
effected as a result of intervention of the United 
Nations Organisation when Pakistan indulged 
in aggression over Kashmir in 1948. As a result 
of this recent aggression of Pakistan, as the 
House is aware, that ceasefire line has been 
blurred at many places. The present ceasefire 
line, as 1 have already stated, was effected as a 
result of unilateral offer by India itself which 
was accepted later by President Yahya Khan. It 
was not at the instance or intervention of any 
third party and, therefore, our stand has been 
that whatever disputes arise or are existing 
between the two countries, they should be 
bilaterally resolved without intervention of any 
third country. 

SHRI MAHAVIR TYAG1 : After the vio-
lation of latter ceasefire, how do you call it to 
be a ceasefire? Ceasefire means that both the 
parties have agreed to it. Here, Pakistan is 
attacking everyday. Where is the ceasefire? 

SHRI JAGJ1VAN RAM : I am comming to 
that. I have said, if you have followed, that 
President Yahya Khan accepted the ceasefire 
and, therefore,ceasefire was effected. As I have 
said, there have been violations and they were 
resolved by joint flag meetings, one at Tithwal 
was a serious one. Here also we felt thai the 
usual procedure should be followed and it 
should be resolved by flag meeting of the local 
Commanders. But they said that let the United 
Nations Military Observer take up this matter 
and  we   took the stand "No". 
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SHRI JAGJIVAN RAM : We will not 
permit any third party to intervene in nego-
tiations or discussions on any point between 
India and Pakistan. Let it be bilateral, here 
have been since then a few violations and, as 
the House is aware, we have given clear 
instructions to our Armed Forces to effecti-
vely meet any violation of the ceasefire I 
again repeat it. We have given clear instru-
ctions to our Armed Forces on the border to 
effectively meet any ceasefire violation from 
the Pakistan Army. 

SHRI LAL K.ADVAN1: Does this mean 
that they have been instructed to recapture the 
seven pickets or posts which they have lost ? 

SHRI JAGJIVAN RAM : If the hon. 
Member does not understand what 1 have 
stated I cannot give him   understanding. 

SHRI LAL   K. ADVANI  : But    that is 
exactly the    point    which    has    to be 
made clear. 

SHRI JAGJIVAN RAM : It is quite clear 
that our armed forces have instructions to 
meet effectively any cease fire violations. 

SHRI MAHAV1R TYAG1 : It is quite 
meaningful. 

SHRI LAL K. ADVANI : What exactly 
dose it mean ? 

SHRI JAGJIVAN RAM : Don't bother. 
Whatever the interpretation, the language is 
quite clear and unequivocal. 

SHRI MAHAVIR TYAGI : I hope it will 
deliver the goods soon. 

SHRI JAGJIVAN RAM : 1 am afraid I 
cannot give an interpretation to please my 
hon. friend, over there. 

SHRI SASANKASEKHAR SANYAI : 
You can make it more clear if you like. 

SHRI JAGJIVAN RAM- It is quite clear. 

On this occasion I will make an appeal to 
newspapers and news agencies in this country 
not to publish any t h i n g  which has not been 
verified from authoritative source;. It has 
appeared in the papers that there had been 
firing and violation in the Shakargarh area.     
There     has      been    no      firing   or 

five more posts have been captured by 
Pakistan. No posls other than the two posts in 
the Tithwal area have been lost by us. They 
are all in our possession. Sol want to make it 
clear; when we are trying for a durable 
peace—and I know that peace is not 
unilateral—at times it is for the winning party 
to make efforts for peace and less for the 
losing Party. We will make efforts   for     
peace     and     at   this   stage   I 
will not like to do or say anything which will, 
in the slightest measure, jeopardise the 
chances of peace in this continent. When 1 am 
saying this I am saying this having taken into 
consideration all the preparations which have 
been referred to in this House by hon. 
Members which have been made by Pakistan 
after the cessation of hostilities. Whether it be 
new Divisions or regiments that they have 
raised, whether it be arms and ammunition that 
they are said to have received from other 
countries either as gift or aid or through 
purchase, all these things have been taken into 
account in making our own defence 
preparedness but all the same it will be the 
endeavour of India to have bilateral 
discussions with Pakistan in order to solve all 
the differences that we have so that lasting 
peace can be established in this sub-continent. 
I entirely agree with my friend, Mr, Sanyal, 
that for a developing country like India, 
Bangla Desh and Pakistan, having the same 
kind of society struggling in tradition and 
poverty and wanting to establish an affluent 
society, it is not a desirable thing to have 
prepetual conflict which may call for armed 
confrontations. Therefore, we will persist that 
peace should be established in this sub-
continent. It is gratifying when my Ministry 
receives universal support from all sides of 
the House for strengthening our armed forces, 
for modernising the army, for modernising the 
navy and for modernising the air force. It 
gives me added strength. We are t ak ing  
certain steps for modernising the three wings 
of the Armed Forces. We are producing some 
of the arms and military hardware that we 
require. But to think that so far as the 
sophisticated weapons are concerned we have 
become sell-reliant,  well, it will be far from 
the reality. It will take time. And in this 
connection I would like to say that so far as 
our research and development activities are 
concerned, it will be my effort to see that the 
reseaich and development activities  are   
strengthened to the maximum 
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of both Houses, I am sure it will be possible to 
provide adequate funds for research and 
development. In many of the sophisticated 
fields, it is not only the question of funds, it is 
the question of acquiring the requisite know 
how as well. The House is aware that in many 
sectors our designing capability has not 
developed as much as we want it. But we are 
developing. Our scientists are quite good. 
They have done good work. The Navy has 
done good work, and we have to modernise 
our Navy. We have to add to its defensive and 
offensive capability, whether it is by additional 
number of submarines or frigates or warships, 
whether by adding to the number of 
helicopters that we have got, whether by 
adding to the patrol boats, or in other ways. All 
these action, several actions, will have to be 
taken, of course within the constraints of the 
overall economic resources of the nation. This 
is a very important aspect that has to be kept in 
mind. Similarly for the Air Force. I will not 
fell any hesitancy in saying that during the war 
we noticed certain weaknesses and 
shortcomings, and it shall be our endeavour to 
see that those weaknesses and shortcomings are 
removed—again, I will say, within the 
constraints of the overall economic resources 
of the country. 1 as Defence Minister would 
like to do these things very quickly, very early, 
but certainly everything will have to be taken 
into consideration while deciding the priority 
for the various sectors to be provided with 
funds subjects to the overall limit of our 
resources. I will not like to go into details. We 
have given many details in the Report. 

Some Members have complained about the 
according to them unecessary secrecy that is 
mainted within the Defence Ministry. Well, I 
have seen to it that this time we give as much 
information as we can safely give, and the 
Members will admit that this time in the 
Annual Report we have given many infor-
mations. But the House will bear with me that 
there are cartain aspects which cannot be 
disclosed, not that I have any hesitation in 
giving that information to the hon. Members of 
the House. No. But giving it in the House 
means giving it to the world. Certainly I shall 
give the information to the Members, but 1 
cannot give it to the world. So they will bear 
with me. If there are certain aspects which are 
not disclosed either in the Annual Report or in 
reply to questions or supplemen. 

the national interest that   those   informations 
should not  be disclosed. 

Our officers   and jawans in    all the three 
Forces, the Army, the Navy and the Air Force, 
have conducted themselves with that sense of 
patriotism which always brings success to the 
Armed Forces, and in   the last conflict they 
had the support of the   entire nation behind 
them.   They     had   the     support 5 p.   M.    of 
the    workers in the   ordnance factories and 
other factories. They had     the      support      
of     the       civilian employees not only in the 
defence forces, but also in the various 
undertakings of the Govern ment of India and 
the State    Governments, the Railways,   the P 
and T and the transport operators. All these had 
to  be  co-ordinated in  order to meet the 
mighty    challenge from Pakistan.  It was a 
wonderful co-ordination, not   only  between   
the  three   wings of   the Armed Forces, but 
also between the various Ministries,   the State   
Governments and even private   individuals.  
Because of that we could achive  this  
spectacular   success   which    so quickly   
enhanced the prestige of the country in  the 
whole world. I wish that this will be 
maintatned. Our Jawans have worked well and 
ever    since I took   over, it    has been    my 
eneavour to see that we ensure more and more 
benefits to the Jawans. I can inform the House 
that as a result of certain   steps taken in  the 
Defence Ministry we have added to the income 
of the Jawans   and they    get various benefits 
amounting to several crores. I will not go into 
the question of their salaries and emoluments 
because the whole question   is being examined 
by the Third Pay Commission. This time some 
action was taken in the Defence Ministry. A 
cell was set up consisting    of  representatives 
of the three Forces to work out details to be 
presented to the Pay   Commission. The mem-
bers of the Pay Commission were good enough 
to visit    certain areas,   forward   areas, even 
docks and ports to see actually the conditions 
of work    of the   personnel   of    the Armed 
Forces. Asa matter of fact, when  I was   at 
Visakhapatnam I was told that   the next day 
the members of the Pay Commission would be 
visiting Visakhapatnam. I instructed them that 
the members of the Pay Commission should be 
requested to enter a submarine and see under 
what conditions those who man the submarine 
have to work. I am happy and thankful to the 
members of the Pay   Commission that   they 
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ture. 1 say these things, so that they can 
appreciate it. Otherwise what happens ? One 
sees a class IV employee in the Central 
Secretariat and then one thinks that a class IV 
employee in a forward area and in a sub-
marine also works under the same conditions 
as in the Central Secretariat and he makes a 
recommendation that all class IV employees 
should get the same benefits. Some objectivity 
and reality will have to be brought to bear 
and I am happy that the Pay Commission is 
going into that. I will not say anything more, 
but certainly I can say thismuch that whatever 
re commendations come from the Pay 
Commission so far as the personnel of the 
Armed Forces are concerned will we 
implemented. Now. to compare and say that 
they get less than a sweeper, well, I do not 
know wherefrom this information is got and 
Members accept it without questioning it. Of 
course, a large demobilisation takes place 
every year. Mr. Sanyal raised the question of 
combatants and non-combatants. 1 do not 
know whether he has read the report. Ever 
since I took over 1 was trying to do away 
with this distinction. Now, in the Armed 
Forces there are no combatants and non-
combatants. All belong to the same category. 

SHRI SASANKASEKHAR SANYAL : 1 
am glad that my suggestion has been 
accepted. 

SHRI JAGJIVAN RAM : Even the swee-
pers belong to the same category. That was 
done in January last. That distinction has 
been removed. Well, in the Army, due to 
historical reasons, there are class 
compositions in existence. There are certain 
regiments named after certain communities; 
there are regiments named after certain States 
or certain geographical regions. Well, it is an 
anachronism to have denominational 
regiments composed of certain communities 
in a State which is a secular democracy. As I 
have said, these are historical legacies. And I 
agree with my friend, Shri Nawal KJshore. 
And action in that direction have been taken 
to some extent to dilute, by the injection of 
some other communities, the pure class 
compositions of those regiments. But 
certainly it will take some time before we can 
say that none of our regiments are based on 
class distinction. 

Of course, during this war. I got the use-
ful experience that so far as the effectiveness 
in defending the country is concerned, it is 
the monopoly   of no community, of no 
geog- 
ranhiral area  or  of nn State     Whether    
fhev 

whether they were from punjab or Maharashtra, 
all were competing with each other in defen-
ding the sanctity of our borders. And when I 
was looking into the list of those who have 
been given various awards. It gave me a very 
revealing reading. The myth of martial race or 
martial community had been exploded. So, that 
also leaves us to see that our Army really 
becomes a national Army which is broad based 
and which provides opportunities to all the 
citizens irrespective of caste or community or 
geographical region, to serve the mother-land, 
and that is the direction in which I am trying to 
take the army. 

Well, there is demobilisation of a large 
number of persons every year and I think we 
demobilise nearly 50,000. Their resettlement is 
a big problem. There is no doubt about it. 1 
have started witli an experiment on a small 
scale. But it is my intention to do it for all those 
who are demobilised. To train those who are to 
be demobilised in some vocation-technical or 
vocational, so that when they are demobilised, 
they can settle down in some trade either as 
carpenters or blacksmiths or electricians or 
fitters or welders, things like that. Of course, 
some Member—I think it was Mr. Advani—
raised the question of the closer coordination of 
the district authorities with the Soldier's, 
Sailors* and Airmen's Board. Perhaps, he is not 
aware that usually District Magistrates are 
Chairmen of those Boards. So, already there is 
coordination. What is required is how to 
activise them. And we are taking certain 
measures so that these Boards become more 
active. Most of the Stale Governments have 
made reservations as we have done at the 
Centre, in the services for the demobilised 
personnel i.e. ex-servicemen. 

Then, so far as pension is concerned, we 
have a very liberal scheme of pension for those 
who are killed in action or those who are 
disabled. So far as the casualties in the war are 
concerned, the House is aware—hon. Members 
must have read—that we have drawn up a 
scheme of pensions and various other forms of 
assistance which, I am told, nowhere in the 
world has been done. 

We are going to provide three-fourths of the 
salary in the case of officers as pension to iheir 
widows. It was Mr. Sanyal who took i ibjection 
and asked why we give only to widows. It is not 
the widows, it is whoever the officer or the iawan 
has   eiven   as   his nominee 
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case of those who were not married, their 
parents or whoever their nominees are, will 
get  it. 

SHRI       K.       CHANDRASEKHARAN 
(Kerala) : Why don't you have some sort of a 
compulsory internal insurance so that the 
families of those killed will get a bluk amount 
? 

SHRI JAGJIVAN RAM : Well. I do not 
think it is necessary. I think a pension is much 
better than a bulk amount. That has been my 
experience. In the Air Force, so far as the 
pilots are concerned, there is insurance. 

SHRI K. CHANDRASEKHARAN : That 
is what 1 have in mind. Why don't you extend 
it to the army and the navy also  ? 

SHRI JAGJIVAN RAM : No, there is no 
necessity. As I said, we have a very liberalised 
pension scheme in the armed forces. I think a 
recurring pension is much more helpful than a 
lump-sum amount. 

SHRI  SASANKASEKHAR   SANYAL : 
Will this scheme be given retrospective effect 
? 

SHRI JAGJIVAN RAM : It is already in 
effect. I may inform Mr. Sanyal that the 
families of those who were killed in action 
were given full salary for the month of 
December, 1971 and the month of January, 
1972 and this new pension scheme has been 
introduced from the 1st of February. 

SHRI A. G. KULKARNI (Maharashtra) : 
One clarification. 

SHRI    VIDYA    CHARAN   SHUKLA  : 
After the speech is over. 

SHRI A. G. KULKARNI : I want only one 
clarification. The Prime Minister and you 
yourself had stated that those bereaved in this 
lighting would be treated very leniently and 
liberally by the Central Government as well as 
the State Governments. But my experience 
and the experience of various MPs at the 
district level has been that the State 
Governments are not taking adequate steps to 
give liberal assistance. That is the difficulty. 

SHRI JAGJIVAN RAM : I have said, Sir, 
that whatever assistance will be given, will be 
given in addition to what we have given.   In  
the case   of jawans,  the  pension 
that   will  hp    availahli*     to  thi»ir    
Families      I 

think, will be something more than what they 
were sending to their families. Public sym 
pathy is there and some of the State Govern 
ments arc giving Ihem house sites, are giving 
them some   money .......... 

SHRI A. G. KULKARNI : It is nothing. 

SHRI JAGJ1VAN RAM : Even if that is not 
given, what I am giving is adequate assistance. 
And whatever extra assistance can be given, we 
are trying to give them. We are trying to give 
them educational facilities. There is a scheme 
that for every personnel of the armed forces 
who was killed in action, a house will be 
provided. We have talked with the LIC and 
others. It will be done. I wanted to mention that 
it will be our endeavour to see that in the case 
of those who have been killed in action or been 
disabled, their families in the former case and 
the personnel in the latter case, are not worse 
off than if they had been in active service. 

SHRI     K.     CHANDRASEKHARAN    : 
The implementation is slow. 

SHRI JAG JI VAN RAM : It is being 
implemented.   Of course, it will take time. 

SHRI SASANKASEKHAR SANYAL : 
How will the concept of family be defined? 

MR. DEPUTY CHAIRMAN : 1 think 
Member should allow the Minister to complete 
his speech.    Then you  can ask. 

SHRI JAOJIVAN RAM : Mr. Sanyal 
perhaps is not aware that every personnel of 
the armed forces indicates his nominee to 
whom the salary has to be sent. So whatever 
will he given, will be given to the nominee. 

SHRI SASANKASEKHAR SANYAL : 
Wives ? 

SHRI JAG.IIVAN RAM : It may be wives. 
But he forgets that a large number of young 
officers who have been killed were not 
married. Perhaps he is not aware that those 
who are not married have no wives. 

SHRI SASANKASEKHAR SANYAL : A 
large number of them, like the Defence 
Minister, are fathers of children. 

SHRI JAGJIVAN RAM : I think I have 
covered   most of the  important    points that 
hart hppti    raicrl    thonrrV,      nf    i^rture«      
T  am     wr»+ 
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going into details, how it is propose to 
modernise the Army or the Navy or the Air 
Force. But 1 am happy that the support that 
has come from the Members of the House will 
facilitate our work in modernising them as 
quickly as we can do. Then I come to the 
important question that is raised every time. 
Prof. Ruthnaswamy raised the question that if 
we have more modernisation, we will require 
less men. Well, certainly as a result of 
modernisation we require less men, we have 
less men. That goes without saying, and it is 
out effort to modernise and my colleague has 
given you some details of what we are doing 
so far as production is concerned. Then 
questions have been raised about President 
Bhutto's speeches, our approach for summit 
talks and peace. Well, I would say when our 
effort is to work for the durable peace in this 
sub-continent, sometimes we will not have to 
take very literally even the contradictory 
speeches of President Bhutto; placed in a 
condition as he is, well, to some extent, that 
may be excusable. But our approach should be 
that. Mr. Goray raised certain question. As I 
have said, during this war we have noticed 
certain shortcomings or certain weaknesses, 
and we are taking steps to remove those 
shortcomings and fill up those gaps, 1 am not 
going into details, and I think he will not like 
me to go into details. 

SHRI N. G. GORAY : I would like you 
to go into details at some stage, not at this 
stage. I just wanted to point out to you thai 
only two or three days back one very 
important paper wrote an article saying that 
the quality of the debate here is so poor that 
nothing is gained by listening to the Mem 
bers. Because we have so insufficient 
information, we also find it difficult to 
contribute..............  

MR. DEPUTY CHAIRMAN : The 
honourable Minister is trying to give as much 
as he can. 

SHRI JAGJIVAN RAM : By giving more 
information I cannot improve the quality of the 
debate. The quality of the debate can improve 
even if the Members—without meaning any 
disrespect to any Member—go through  
minutely    all   the   information that 

/tself. T think plenty of information has been 
provided. 

SHRI JOACHIM ALVA : This is one of the 
best reports that has come out from the Defence 
Ministry. 

SHRI JAGJ1VAN RAM : Then I come to 
the last question, the most important question, 
which is always raised. Well I have nothing 
more to add to what has been repeatedly 
reiterated by the Prime Minister, by me, so far 
as our nuclear policy is concerned. But the 
House should be aware that we have a place 
among the scientifically advanced countries of 
the world so for as nuclear science is 
concerned.... 

SHRI K. CHANDRASEKHARAN: Very 
doubtful. 

SHRI JAOJIVAN RAM: Of course, it my 
be doubtful to you, but it is admitted by those 
who are in a position to admit that. It may be 
doubtful to you, but it is admitted by the 
scientists of the world, by nuclear scientists of 
the world, and the nuclear scientists of India 
have a place of reputation among the nuclear 
scientists of the world. I am saying this because 
our scientific capability, so far as the nuclear 
science is concerned, is quite appreciable. 

Then comes the question of manufacture of 
nuclear bombs. 1 will not like to go into details. 
Some arguments have been advanced against it 
by one or two or three Members of the House 
itself. I entirely agree with them so far as that is 
concerned. But I want to inform the House that 
so far as scientific pursuit of the nuclear energy 
is concerned, constant research is going on so 
far as India is concerned and we are going to 
have 2700 Megawatts of energy. As the House 
is aware and as 1 announced in the other 
House, our scientists are exploring the 
possibility of subterranean explosion of nuclear 
energy for peaceful purposes. I want to take the 
House into confidence so far as this is 
concerned. But so far as manufacture of bombs 
is concerned, we do not propose to do that. Our 
country primarily stands from peace and we 
took a leading part in the coterie of nations for 
disarmament and things like that. I do not want 
to go into all those details as the House is 
aware of all that. But our present policy 
continues what it has been. But so far as 
scientific researches are  concerned, we  want 
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need nuclear nations of the world   and that 
we are doing. 

I think I have tried to meet most of the 
important points that have been raised by the 
hon. Members of the House.In the end, I will 
again express the gratitude on my behalf of my 
Ministry and of the Armed Forces for all the 
compliments that have been paid to all of us 
and the Armed Forces and for all the 
encouragement that has been given to us. I 
have no doubt that this tribute by the hon. 
Members of the House will sustain the Armed 
Forces in a state in which they will   give  good 
account   of  themselves 

whenever   any   challenge   (o   our   borders is 
made. 

MR. DEPUTY CHAIRMAN : The House 
stands adjorurned till 11 A.M. tomorrow. 

The House then adjourned at twenty-
three minutes past five of the clock till 
eleven of the clock on Tuesday, the 
16th May, 1972. 


